” + ¥ 1‘0

ot for wwre sendune (wafon) :

W wgieh, 24%wen WY ergoTe

¥ g% Meax & qadd &

il o ey o fea g7 WY oy

wg we et foar way £ gy o &

§, o s wadt ¥ wdmqe Gl
o aw gmde Y P

ot we fomd ;W W B aw §
arei doman R g
W 5T wgh §, 1 am being ignored!

ot fyx wwt gew oY : 5@
& A oy on wsgiee oA
ot fear qv 1 soft wgiew X@ W@ W
o ¥3 fis vy Bw g § WK G
vy @ R & sifie St e
W 2w e e a8
Tafr ettt felr W e O
wand, R ar § Y oa et
i o frar AT X wmeTRA
fur o7 e om 9 Fafreet S e AT

WU WHNW AL WTRTET 9T
s ¥ ferre o R o W e
FwgR¥ I fuvwrdagm)

et~

1338 brs.

MOTION RE. APIPROACH TO THE
FIFTH PLAN—Conud.

weay wea o wwW feewuw
FIRF 1592 @G, Y 4 62
40 fme s E it 109 20
firz T &1

SHRI K. P. UNNIKRISHNAN (Bada-
gutd): The House must be alowed to
continue the discussion on the Plsn in the
aeit Sesion.

MR, SPEAKER: Itk a very good
sugjestion. I was very happy when hé
nid fixed three dayn for this. 1 ibought
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that the discustion would be fimished. But
the poor Plan has receded in the batk-
ground; magy other things came up, H
you could put it in the backgrouynd for
three days, you can also put it to the
next Session.

SHRI G. VISWANATHAN (Wandi-
wash): Next S:sion the Draft will come.
How can we discuss the ‘Approach’?

MR. SPEAKER: That is why we had
fixed three days. But you were all not
much interested in the discussion cf the
‘Approach’,

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K. RAGHU-
RAMAIAH). We shall continue todsy A8
much as we can and whatéver is left over
-—and there will be plenty of members
Joft over—we shall continuc in the hekt
Stssfon.

MR. SPEAKER: All I can say is thet
you take as much time as is available
iy and the rest of the time Wil beo
taked in the next Sewsion.

SHRI AN (Kumbakonam): The
cyssion on Plan jis always taken wp
thg fag end of the Session and then
posponed to the next Session. It
happened twice—this happened last
also,

MR. SPEAKER: These three days were
purcly meant for the Plon: we had fined
the tim: for this, but some other
were coming up.

oft v fowY : weaw wEEw, Yo
o gEra ¢ 1 QA feay 9w R R T
¥ wfagr # & qn A4 g3 wI AN
sarer fadT ¥ & W AT AT 9 o
O WAl W 999 I qd W/
qF W W Egw AT S T R
WA gl XA g AT d

WS wIAT . TCAT F oA
¥aff wed g
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SHRI PILOO MODY (Godhra): Docs
it m.:an, under this arrangement, that the
Minsier wili no; reply today?

AN HON. MEMBER: Mr,
Dbaria can icply today.

Mohan

MR. SPEAKER: It will be seen.

SHRI K. P. UNNIKRISHNAN: He can
only intervene.

ot ®1 fotvd : ghwr gem &1 QY
fafeer g1y € o on fafree geagite
wen & AR Fma €A wlw s
ar g

SHRI K. P. UNNIKRISHNAN: H:
cannot replv nyw. The reply will com:
only at the end......

MR. SPEAKER: Why are you rep'ying
on behalf of the Government? Why are
you assuming to yoursclf the powers
which you do not have?

SHRI PILOO MODY: Mi. Unnikrish
san thinke that bz s the super-Govern-
m:at here.

MR. SPFAKER: Mr. Amtit Nahata.

You vil speak after luneh We now
ad.onrn for lunch  fo rcasssmble at 2 3)
p.e

13.38 firs,

The Lok Sabha atjourred Jor Lunch
till Thirty Mmutes past Fourieen of th»
Clock.

The Lok Sabha  reeessemiled  after
Lunch at Thirty-two Minute; past Fours
teen of the Clock.

[MRr. DeeurY.SPEAKER in the Chair)

MOTION RE. APPROACH TO THE
FIFTH PLAN—Cuntl.

MR. DEPUTY.-SPEAKER: Now we re-
sume the discussion on ths ‘Approach to
the Filth Plan.'

Mr. Arrit Nabata,
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SHR1 AMRIT NAHATA (Barmer): It
has now been scoeptog thet there s &
national consensus that a plan holiday
would be suicidal. Those who are the
protagonisty of a plan holiday plead for
themelves the present ecomomis difficul-
ties, We know that these economic diffi-
culties themaclves are a product of a plan
holiday ‘and a very long period of what
we call limping plans. 1t 1 precisely be-
cause we are passing through a grave
economic situation that plunning is very
essential because only through a planned
effort can we overcome the present tco-
nomic difficulties......

SHRI PII.OO MODY (Godhra): Ques-
tion,

SHRI AMRIT NAHATA: I know Mr
Piioo Mody is determinal to interrupt.
But 1 am talking of a national consen-
SUS. .. Ly

SHR1 C. M. STEPHEN (Muvattupu-
7ha); ...... m which he is not a part.

SHRI AMRIT NAHATA { »m nol
talhang of aberraitons of hntory. b rth and
biology......

SHRI C. M. STFEPHEN Al the three
apply to him.

SHRI AMRIT NAHATA" So fur as tie
ohjecti es of this dociusnt on the Fifth
Plan approsch po, 1 think there con be
no dispute and no two opinous thit there
cannot he a better approach or a more
appropriate  approach to a plan  amd
erpocially to the Fifth Plan than what we
have been pres:nted......

SHRI PILOO MODY: Question,

SHRI AMRIT NAHATA: Onc of the
objectives of the Fifth Pln Approach is
the removal of poverty through a redis-
tribution of consumption levels, QOnly yoo
terday my friend, hon, Mr. Maran woa
labouring very hard to tell us that a ro
duction in the consumption level of the
top 30 per cent might lead to a reduction
in the consumption level of the middle
30 par cent. Bt is a great tragady of owr
preseni-day economic sitpation that eveR

)
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3 Class IV employee of the Governmest
of Inuia | atove the poverty line. It is a
tact, It 18 & ragic fact. So, when we
taik of reuuction of the consumpiion sevel
of the top 30U per cemt, | would say, the
top 20 per cemt, that showd contiibuie
cons.derably to what we call the reduwtri-
pution of the consumption level.

Anoiier plan  objective, namely, seif-
relisnce through more  expoits, thiousa
mor. impott  substtution and through
curb on nnport of ussssentrd] aticies s
equaliy unexceptionable. Now I w.ll deal
wiin the theory of planning in under-
developed econonucs. It 1s sud that tiw
Economics of Growth has failed m the
developing countiies and thercfore the
World Bank School, the McNamara
School, has bzen claming what they cal
« new approach of justice wh.ch would
automatically fead (o growth.

S.r, Economics of Growth has not
farled. S.condly, what is being paraded
as Justice ;s n t Jusice, 1t 18 merely what
1 call, Welfarism, more education, more
rosds, more health focilities, more social
welfare, more nu'ntion eic, Ths is Wel-
farism and even welfare activities, wel-
fare-developmenial act vities are not posst-
ble m u social order where growth s
stagnant. 1 am one of those who .8 of the
opinion today that justice shoud be d-fined
very «learly Jusuce means what? It
means, the ‘oiler should get th» fruits of
his toil. This is justce. A few schools
here or a few hospitals there or a few
roads do not by themselves continne ws-
tice If th: totlers are to be assured of
the frui s of their labour, I am definitely
of the opinon that this kind of jnstice
does contr bute to growth. More wel-
fare acti'rti « may lead to some invest-
ments in man,  but that invve'ment
productive over generations together and
we camnnr afford to wailt that long. Pro-
fessor Baran some years ogn said that
‘Bven in order to keep standing, India
must run' Sir, I hope this law of mo-
mentum was conddered when the Plann-
ing Commission did various exercises
in vatiables of growth. tir. Maran was
telling us that a growth of 5.5 per cemt
was sought to be justified on the plea that
& higher rate of growth though possible

BHADRA 14, 1895 (SAKA)

Fifth Plan (M) 74

would not be desusble. It is pot so simplk
as that.  Varions vdrisbles of g.owih
modefs whih have been placeid beture Us
n the Plon Approich Document show this
cleariy. Look.ng (0 our 160ur.ts, iuvhing
to our need for m.munwum, the growth of
5.5 per cent snould be reasunable and we
should am at that.

The Pian objectives a, Jefinad i our
Approach Document are very much inte-
grated. ths 1 my ant joums.  The
st aegy 1 corrent.  The ofrategy i sven-
tfic.  ft answ.rs our prosent reguiremots,
A growth rate of 5.5 per cent would need
a mugnal 15te of saving of 27 per cont
and an annual rute cf saving of 18 per
cent but we never had all theye years an
average 12te of marginy saving above 12
per vent. From 12 per ceat if ae hove to
have 18 pcr cent saving we have to dv a
lot. Duning the wixtizs onr wverage rare of
growth wais only 3 8 per ceal. i we want
to achieve 18 per zent savings ront 12 per
cent ard 5.5 per cent rate of giowth fiom
38 per cent, it would require herculean
efforts not only on the pait of the Pian.ng
Commission but cn the patt of the Gov-
ernment and th: entire nation.

Therefore, I would liie to place before
you some of the pre-conlitions and s.me
of the pre-requisites which are exenti lin
order to attain such a migh rute of growth
and savings. Even i the Prin document,
a certain policy frame.work has been sug-
gested. But, it has not been veiy ciearly
spelt out  But, by mmlicat ens, 2 certain
policy-frame woiX is irhaient m tae Plaa
approach. I would hke to m ko it explicit.
If we hive to a.tain o growth rute of 5.5
per cent, we have to make explicit some of
the policy frames thut a:e .nevitabl:, There

are no soft options before us. Hard deci-
sions will have 1o be taken. The limate

of in deaision hat prevades cur country
to day will have to be removed and the
people will have to be convinced thay the
Government means business.

What bas happened all these years s
that on this pretext or that preteat com-
promises are mads and accepted princip'es
are compromised and sacrified with the
result that ia the log run we find that we
are far away from the objectives that we
had placed befors ourselves. We find that
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- " ﬂ:: i fov antichs  of
¢ven the ministries of the Government of oy U essoitiat
India are working at cross-purposes. After  viryday lifs s & owust withour whick
all, the Planning Commission is not juit  Priows okmtet be curbed and without wiich,
an advisory body. There are  conwant Infintionary trends suubot be chocked amd
attacks from the Opposition, especiolly  Without which the common peopls cannut

from the protagonists of the laissez faire
that the Planning Commission has become
an over-nding mmistry, that it is 2 monster
and that it is a super-Cubinet. 1he result
of all tius is that the Plansing Commis-
ston's role has become very much under-
mined. Its advisory function 18 left o
various ministries to rmplement or not to
implement the 1ecommendutions. With
such an abdication of the authorty by the
Planning Commissis we can never reach
the rate of grawth of 5.5 per cent.  The
Plan approach mm. at more employment
and a lugher rate of growth. The Plan
document itself suggests that unicsy the
land reforms become a reality and unless
there is a re-distribution of lands und unless
we give employment to milhons of our
villagers in the countryside we won't be
able 10 reach the planned growth. 1 um
pot suggesung this from a doctrinaire ora
dogmatic approach. The compulsion. of
growth in the countrysils, of greater em-
ployment, of more agricultural production
demand that land should be given to the
actual tiller. It has been cstablished that
the modern farm technolugy is ideally
suited to small-scaie intensive farming, with
the optimum size of the holdings, which
shall give us a maximum production with
a certain amount of nputs, 1o be a small
bolding. In order to give employment (o
millions of our villagers and in order to
have more production in the agricuftural
sector, the land-reforms are uoescapable.
Legisaltions have been passed in this regard,
But, they all have remained only on paper
These land-reforms must become a roality
it we want to attain our plaoned growth.
Similacly, & viabls, an effective and a very
competent public distribution system is a
pre-requisite and a pre-condition for the
successful implusentation of our Fifth
Five Year Plan. We should establish this
public distribution system for all the esscn-
tial article of evaryday life. Through pro.
cyremont, through levy, through State take-
over or through any othe: method or whet-
ever may be the method that may he
sdopted-—I am por dogmatic about a partl.

Lastly, the most important precondition
for the successful implemeniation of the
Fifth Plan should bec a very rigid, a very
hard discipline in all spheres of life-fin-
ancial, cconomic and social disciplines. |
feel that the clite of our country including
you and me. ...

MR DEPUTY-SPEAKER: I am not ax
elite. 1 do not belong to that privaleged
class of the clite,

SHRT AMRIT NAHATA: I'he elites are
holding our entire economy of the country
to ransom

SHRI PILOO MODY. 1 agree.

SHRY AMRIT NAHA1A: Unless this
entire elitist approach is completely etimi-
nated, we shall never be able to fx a
rational system of priorties. All the djs-
tortions that have come up in our planred
growth are because of the compromises
made at the level of the elite. They want
biscuits, und jgood biscuits, and, therefore,
foreign collabortion is  allowed, They
want TV they want tape recxders and they
want all these luxuries of life .

SHRI PILOO MODY: Anl subsidised
canteen food and snbsidised tea.

SHRI AMRIE NAHATA. As a w2l
known French cconomst ssid, these oul-
tural expatriates of our country are hold-
ing the entire country to ramsom. The
tragedy is that some +f gur Ministries alro
wlnmtomhtypeofdhhd i

§
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foreign collaboration for luxury articles
and we find private capital being invested
in unessential items and in undesirable
items without any check on it. So long as
the entire investment patlern is not set
according to hard and fast priorities, we
shall never be <ble to check the distor-
tions. What the nation de:ides and what
the nation requires should be produced.
The nation requires coarse cloth, u«nd so
coarse cloth should be produced and not
superfine cloth. ., .,

SHRI PILOO MODY: And not
the people want.

what

SHRI AMRIT NAHATA: The nation
needs edible oils, and so edible ciis <hould
be produced and ot refined oils.  What
the common man necds is ordinary souap
and not so many liquud soaps, detergerts
etc.

SHRI PILOO MODY: Everytody wants
crude cloth and nobody wants superfinc
cloth.

SHRI AMRIT NAHATA: Luxury arti-
cles need more import component and
more import on luxury articles wmust  be
stopped.

Then, there is so much tzlk abeut peo-
ple’s involvement in the implementation of
the plan. People’s involvement means po-
pular committees being set up statutorily
for the implementation of ceiling, for the
-effective functioning of the public distri-
bution system. People’s  involvement
means that people’s institutions for area
development must be set up. People’s in-
volvement means that workers’ participa-
tion at all levels of management of pub-
lic sector undertakings must be ensured.
It also means that the whole administra-
tive machinery has to be restructured so
as to professionalise it and so as to lead
to effective implementation of our poli-
cies.

Lastly, may I say a fcw words about
‘Western Rajasthan which can contribute
considerably to ihe growth of vur country
provided the policy of optimum use of
water is adopted by the Planning Minister,
and not affluence of water cn the cne side
and no water on the other? It should be
equitably and justifiably distributed through
lift channels and through simall chaannels
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to those places waere thers is no drinking
water and there 5 ro foddzr. With the
involvement of the people of the desert
areas | would submit that we could piace
before the Planning Commission a  very
integrated area development programme,
and we can assure the Planninz Minmsier
of people’s invaolvement physicaily and
literally to make this Plan a sucuooss.

MR. DEPUTY-SPEAKER: I have a re-
quest from the Congress Chief Whip to
allow only seven minutes to each Member
from the Congress Party. I do not kiow
how to do it myself .....

SHRI R. K. SINHA (Faizabad): Extend
the debate by two hcurs.

MR. DEPUTY-SPEAKER: It will be
extended to the next session. Even if we
extend the debate for the whole of to-
morrow, it will not be possible becouse
there are about 60 Members ‘tom  the
Congress Benches alone.

SHRI NAWAL KISHORE SHARMA
(Dausa): This is a vital subject and mem-
bers should be given adcguate opportunity.
After all, we are discussing the fate of the
nation.

MR. DEPUTY-SPEAKER: [ cannot
agree more with you. I am just puting
before you the realities of the sitvation.

SHRI NAWAL KISHORE SHARMA:
More time should be allotted.

st g fgg (fmEmRgR) -
I WEIRA, ® A aga Jeat #
wEg g ) § aga Il 7§ &’y g
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¥ T N 7 T T e e
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T, W8 T AGT 92T ? & Fgar §
fif agell = W g A hgar fwar 9y
fe fea 3@ s 1 R 9 @
SATET &Y &F | §hS @ ¥ 09 6%
TR qaGF HT B (99 g& a0 FH (AT
ST aF 3% FY e @ AR I
g F7 TIMAT A, 9 HEAT gH A fawar
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EETTEVARR §. 1) A Nm G M

sl gk S i
R Tya-dey war R4, it i oY
- wrqrey gy Wyt e sy et
Q@ ewl 1 & ogarg e mw e
frremdy ¥ 7@ fat ¥ Povew %1 300
5 T B g Tqe-de oneft %
6T §—aT ¥ qy weryr fwger
oy

Y AT WY AT W § -~
ket § vt o g, v
fmmt,irﬁr-fmwga w
) s o sy Ay R, feng
wEraE MTqwTA ¥ 1 § 1 avww
T g ¥ & @ § 1 o Wy xzrr
gt wfgd,  Odgmemsdve g
‘Tﬁﬁ'l m?—.ﬁﬁsﬁﬁfmﬂﬁ
T aw -3 farew ww 8 w33
Wl #7 CATEARNE HEr &) T, g
wg qNaq § I+ 1 wgrar fawer
wifgd 1+ agr 91 WY Rmy FEw
iy, s o = g ¥ T Wi
xR QG g T ®
oY ¥ et § o

frr @ W@ Awa , Wk m
¥ i & v gt T O Frcwy vy
| TR Bt sl o, -
& ot w oy B, v wd aw shdheew
& ax v oF §- 4 v & s e
wou g | wiewr & qdw arav ddwe
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s T § fe wrwr oy @ el
i wro-fre ager gk 4 oo qu-
fire vl et R xar w7 forg @)
faslt  ww §, T @fad ¢ @
wte wor gov 8, e o qradew @
v §, ou & il wre Yo Y
¥ ey v wiw oz o) 43, o
feger wifd xo oy & o o Wi
o ot wyrir nft P ewwr,
¥ aeg & ew Wit o vy e ¢
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we ¥ g ¥ wp¥ Lav fay v aw o)
fowly &Y, o ¥ o ¥ st & Qe
ot F Oyl gofy, wronelf &
Frit-xa & wrw v, Al e
Srymre fdrary

facdt wiiwT amga, wgHT Ay agd
go wgw, o, Ffer g | T
¥ YO + %Y T |

SHRI KANABAHADUR SINGH
(Sidhi): The prsseat Plan that 15 being
discomsed today appsass 1o me to bave

boiled down to the core and ia the short
time avalable to me 1 should try to towh
the core of the plan m ‘s osscussion.
Plannipg is & umque mechanism for any
developing country to moet tne nzeds of
soca] justice and also to f{ulfil the muni-
mum needs of .he population.

We in this country have for the last 20
years or s0 carried out the experimentation
of this nmque mechansm. In this pio-
cesy, while we consider the fifth plan, a
few questions pose themseives. The first
question is whether ia he process of the
fifth plan, we shall ke able to fulfil these
two points—social justice and minimum
needs of the people—without bringing in
regimentation in tran? The second ques-
tion iy, having lIived in & wiflage for more
then 1S years, I am likely to feel that
planning has in the last 20 years reached
a #Mage of ritualism. This ritualism is
almost like the old mantras of the Hindu
religion which have lost substance and
retain only forms.

SHR1 S. M. BANERIEE (Kanpur):
Thapk God, no Jun Sangh member is
pregeat)

SHRI RANABAHADUR SINGH: | am
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ean be afflicted by the majaise of mowvess
riche. In this conatry tdo after indepén-
denice we have had this malaise and while
we basked in the affiuence that was sville
able to us as a nation by virtue of foreige
aid, we have developed traits of admini-
tration and approaches which arc pow
taking their toll As an hon. mesmber
said yesterday mecamngfully, there i
expenditure to the tune of about Rs. 1000
crotes in this country which has no pro-
ductivity at all, expenditure like having a
malt work in & big official’s house with no
provision for a mal in that particular
house His pay «nd other expenses wms
met from the contingency of the office to
which this officer balongs. UOther cases too
can be cited For exampfe, who milks ths
cows of the big officials” The person who
does it belongs 1o the cadre which is sup-
posed to run «he office, Such unproductive
expenditure 13 the malaise I am  talking
about.

Apart from this, this nation has carried
out the experiment of the procurement of
wheat and thy take-over of the wheat trade.
I know personally that for uhout three
months, the total ofiicial machisery of
certain district was kept totully preoccupied
by runping around in trying 1o meet the
target of procurement,

§
[
|
|

wherein, after sbolishing the top 20
thclt)pereemofthemmm
ple ia the country snd trying to do away
with all the impedimenty that bold up
progress, affer this sbolition or that pe-
tiotalintion, voices are heard wherein ihe
official machinery will some day be de-
minded to be abolishéd or pationalised.
Ip this contmxt of things I Yyve gnly
onp wigaestion to offsr, whish § Mops
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[Shri Rasabehadur Singhl
would find consideration, if not accept
ance, by the Planning Munistry. 1 make
this sugjestion based on the last five lines
on page 62 of the Approach Paper. Re-
ferring 1o the involvement of the people,
it s menuoned:

“A necessary condition for such in-
volvement s und:rstunding and appre-
ciation of the Plan objectives, strategy
and programme. In this tusk plan in-
foumation and education can play an
imporiant role. High priority would be
accorded towards working out and put-
ting into practice the varied mcdalities
of the pcoples’ involvement.”

All the malaise I have mentioned be-
fore point out to the fact that we have
for the last 20 years, and now for the
next five years too, tried to bring this
naton up by one stclion of the people
alone trying to undertake the job where-
as the majority of the people, those who
are not entrusted with this task of exe-
cuting the pian, they are more or less
almost dead weights on the machinery
which is supposed to bring them out of
the backwardness. This can never work
in a counry wherem we have the lega-
cies that we have m this country. The
only poss'ble method is to involve the
people meaningfully. As I have read out,
the modalifies have been left to be work-
ed out. nd this whole .ntellec'ual exer-
cise, and T think it is an impressive one,
will acain suffer the same fate that has
been the lot of the previous plans,

AN HON. MEMBER: Much worse.

SHRI RANABAHADUR SINGH: So,
Y pose a very simple quest.on. Is it pos-
sible to get the people involved in the
methods that have been tried so far?
Can the people be involved merely by
giving them a proper break-down of the
Plan projects and a plan of expenditure?
Is it possible for the people to feel that
this Plan is going to make all the diffe-
rence to them? 1 submit it is not possi-
ble unles we take heed from two think-
ers who happened to take birth in this
country and who at this moment, T feel,
are gradually becoming ixrelevant; I am
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_talking of QGandhi sud  Vinoby Bivive.

7 As far 25 peopiss’ involvement goes, we'

canpot get away from the fact that the
only possible way in which free people
can be mvoived in uny planaing » on the
basis of equality. As things stund un the
villages today, and 1 am spzaking only
of villages in this context, there ia no
cquality between an olficial and a vitlager.
As thing, stand today, the Plan as it is
worked out in this Angust House, its exe-
cution lies squarely in the hands of the
district official machinery, and when things
are taken to the village level thiy ofticiat
machinery suffers from that proverbial
diseas: which was named in some poli-
tical theorists’ treatisea by being called
apoplexy at the centre and anaemia at the
circumference. ‘The only posmbility of
avoiding this trouble is to g.ve a certain
trial to Vinobhaji's Sarvodaya at the vil-
lage level. All that it tries to bring
about is to put the people at the willage
level in such a siruation wherein the peo-
ple themsclves feel that uniess they do
something about it, it will not be possi-
ble for them to progress,

1t is about time that bunden of develop-
ment having shifted from the white
shoulders to the brown shoulders 1s shaied
by the black shoulders 1 the illages, For
this, there shall have to be ; ciumplete
break with the put. {t s not posv'ble in
the present context of thungs. It can oaly
happen when people arc given true frecdom
it can only happen when people are trust-
edi it can only happen when the {unc-
tions of the Government are decentra-
lised. For this, a certain amoun; of
trust is necessiry.

1 am told, when Churchill was asked
to give freedom to India, apart from
saying that he could not preside over the
liquidation of British Emp.re, he alto said
that the people who are half-fed and half-
clothed have no sensc to rule themsclves
and they will tx themssives out of cxis-
tence. But we became free and we have
existed as 8 free ogtion for the last 26
years. I plead that it is abont time that
in our villages too, where people are still
haif-fed and half-clgthed, they too should
be taken in trust. The functions of the
Government, of the Plan, must be entrust-

v
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ed to them, in their hands, however much
we feel that they might be misused to
-gtart with.

The question of freedom is such that
it cannot be tampered with. Real freedom
.can only be experimented with and, hav-
ing been experimented with and mistakes
.having been committed, it can right it-
self. But if it were thought that free-
.dom tould be trained, that freedom could
be conditioned, it is not possible. It has
.never happened anywhere in the world.
.So, it is about time that while we make
these Plans, while we think about com-
ing out of backwardness, while we think
.about feeding ourselves, while we think
about becoming self-reliant, we should also
think about the fact that the execution
of these Plans, ail these beautiful metho-
-dologies, can only happen when the peo-
ple themselves are partners in equality
and in freedom.

Lastly, a little more selfishly, I hope
that when this Plan finds its real shape,
the Bansazar project wiil find a place in
it. This project seeks to cater to 36
lakhs of pzople in an area which has no
other possibility of water. There is no
underground water; the rainfall is gradu-
ally going down. It is a project which
will not vitiate th= existing needs of lower
‘¥aparian States; it is a project which will
finance itseif from its own revenucs after
the third year of its construction and it
is a project which contzins in iiself the
‘whole aspirations of the pcople of that
region.

I wind up by saying that plavming is a
-question of orchestration and in this or-
-chesiration, it is only a good conductor. ...

SHRI PILOO MODY: But in this case
.a band-master.

SHRI RANABAHADUR SINGH..T 50
who is able to retain viriuosity and, in
‘the progress, for such a reteniion of vir-
tuosity, an old poet is quite relevant when
the said:

qfEam daE v Wfeq @@ 7T F qF
qrd NG THT HT JAAT qvga G

BHADRA. 14, 1895 (SAKA)
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St anw< ard (S0 - IwEnr
TS, TS0 % ACTR & § 7T
wr qrg faf g4i€ 91 Wrg, T3 69
Fers % a9y it qeawrdr  sqfafeat
q S rar w4 oY 97 A8y w41 Ia,
IR TLIT & AT T AAT we ol
T S ET 1 ga¥ qaE ¥g AT
fr 70E Fr TERIA 9@ WK IAS
SEe TR Ay sgaedT s‘m’r V@I A

AFTET & rfg?w, ar AT ¥ E T a9
HY HIN TIA T aAHA HWG T IR
A H B AT Toa o7 7K
ST aq &) FaT &1 aus w0 amy
g, g4 T SAqG BT WCYTAT BT ARG
FaE 9 See T3 @t fY sefoRar
g o Vs A & arg o faak
qTT g4 § I TIT FifE w7 amliEwar
T & Ao 547 §, adrg g &
JIET § FAT TIFgA 19w A F 9T
TS T HIRl g g Seg (2110 W

Fr wof@ar ara g, ag dEw? wead
Arar & f5 o merw s wgd Ga%r

TRy Agur? Arsie ey ST, A
ST a7 TET w0 AL, AT Wy q4qT
fif 7m0 ®i'fe To Wo v iy ?mau,
MY BT AN A0fgd | § A 3T ¥ Igna
g f?n 20 BAT W T T TXA
wdi &, aftw @ DI 97 qkare §
FIET T & g g | AT §
ET 3 ¥ @@ AT1Oae wa O 2
ST F SFTCIT AT a1 1ar
g g garc e & &erg @ o
ger iwmb 1@ a AT g e 3
T W @ g @ wm w5 fF B
gl

f5g a7, fag o9 & =g
qfasT & gI9t B AqT F Tied 2
g AN TS HIX W § TAI g & (F
DT AT YT BT T17 B1 woefy & feprerar
ARG E ARG & g w1 gm
ARl 5 M F T8 ARACHIT F4Q
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¢ 7,7 ww ufel ¥ QX faaw
RTTT 5 wreRT vy § wp ot 58
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ara
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e § o W W, ot e e
T ¥ ek o Y ¢
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weft 7 o7 v oo 1 W Wt
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whfnd aforar §, fawrdt o ofone
e ol Prolf oy SForr 81 far
# cr afl et wy R ik ot gk
ol ¥y gordy wwl & yw w0 ¥ yud god
wrey & wirc it ot e B, Ry o
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o derar ¥ greRa faer
F G T a@ F g | IS T
M@ gL AT @ A FW
g fo w19q 9y & R arRIRar A
sax far &, farew 1 g9 7€ far
& | Fifs afe faer &1 g9 =@
@AW F S e g gEA g S
gafeq & FTIHT ST F3I AT 7S B |
w9 J) A faar A a9 FQ@ § A
THY HET FAV IIT FA & 6 7T
A qfgTsR At oo & AT I1fg?
qr | dffT SaAT FT & aw A
Tifges oAt arfgas 93 aear
Hife arg rafyy 78 § |

I ORT F AR F AT IO
T3 & fr frosrm &, aqi @9 TIaTE
Fax § AWl FTTAT AME I
[ 21 g mfar @ § S|
Wt F2 AT | AT T & 9% F 9
FIRTHT aw%aw%mmﬁm
fEgrTHaT 1 78 FEAT 0T 5 dET
F fwgam z=er FW WX W
@ ¥ osux wim F gwr 3
IqT HR aEl Ag gEr | WM
T g T | & 3,500 FAT ¥ q@4
#? 2100 7AT /AT @ & 1 IR
F AT 9 AT A1 3 <@ &, ddhd
%mmwza@%zg% frose &
TR 9% 7ET 2 33 § | ST ARy
A} fagra Fi9 a7 § 9% gt &
fordr QY =34 faramar st waqr & at agr
A g5 & AR A% gEV 7Y G
gad g5ar g |

g AW I9Fifrarare, faa
T 9T § HIFATR F27 & | 48
TGS SA(q9 FT I4F a9 aqrar
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grfedt 1 731 <aT 8, afew S T 8
St f6 S Haa & fad 767 &1 awer
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gt &t I9t # <@
g, 7R gfafest & ar@ d@F w9 a9
Sad g & | ww gfafeer gaa
AEH J FX | AT G997 gheaz AR
gfafest a7 ag @ 0 & "AOH HA-
g7 g MR g9 W { WA 0
grir |

o foed g &al # = FF
g | T SO 3w F ASAT TENT
F uF AFH 7 Fg7 & faw A5 awr
|, 99 5% 7 A | a1 HY S99
31 3% & a1 73 @ & o egfaat «r
qiar, 9 F owG G | ag ar 99
FY w3 TN o et F awg | AW
gad At 71X 3fag e asy fdg giar
2, 9 BRdlt &1 war g IO R
7T Fq FT gfagEwmz s AT
gfivere fod ag Fielt @ndy & fordm,
g F oaad § At faa [
o AT FRA AR IaT IRy i frqar
fqa-s'rtrvr g Saat g7 337 ¥ fax faas
9§ geF 2, Raadr #k faars &
a‘rsrar%aaaﬁ 937 F, Faer aw@ A&
e | a8 2w wdafad W g
FHdY afsy swar wvE wfwaew
FAI, ST ArFT fagara FA 0
SHRI NATWARLAL PATEL (Mehsa-
na): Mr. Deputy Speaker, Sir, I am very

grateful to you for giving me an oppor-
tunity to speak on this important subject..

Before I speak anything, I woud like
to draw the attention of the hon. Minis-
ter that this is a country of farmers, this
is a country of villages. 80 per cent peo-
ple of this country are living in the villa-
ges and they are getting their livelihood
from the business of agriculture. When
we are planning, we are forgeiting for
whom we are planning. Naturally, so
far as the progress of the country is con-
cerned, I understand a proper planning is.
required and for want of proper planning,
I think, we have besn suffering a lot
for the last so many years. I understand
one thing. Our planning should be agri-
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colture-oriented. Our planning showld be
Jabour-oriented and, according to me, our

planning should be ‘Ganbi Hotao’-orient-
ed.

YWhen veo plan we must not forget the
aillans of poor people in the country
who live m the villages. What ig their
ides! What 18 it that they want? What
is their ieca regarding planning? I think
befors we go uliead we must sec clearly
about this aspiration m the munds of
people; we must try to knmow their munds
and procecd accordingly. For the last
8o many years we have had the First
Plan, the Second Plan and the Third Plan
and the Fourth Plan and now we are ap-
proaching the Fifth Plan. We have never
bothered to understand the minds of thess
poor people. There is one common genz-
ral msunderstunding among  inielligent
people to the effect that thos: who are
living in villages are not intelligent, they
arc useless people, etc. This is not so0,
they ure not uscless people. they may not
be intelligent, but fary understnnd thonge,
they know how planning is to be done for
this country. they know how the couniry
can proceed and how the country can be
well-planned.  Mr. Dharia and My. Dhar
—there s a goog alliteration of these
words—understand all  these problems
Both of them are dymamic persoms and
they are int:lligent and § appen] to them:
They should never forget that this coun-
try is a couniry of farmers anj of villa-
gers. We should not forget that India is
a couniry of agriculture. That is what we
should bear in mind when we approach
any Plan.

THR MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHKI
MOHAN DHARIA): I was born in a
villace an1 1 spent 24 years of my carly
Tife in villages.

SHRY NATWARLAL PATEL: You are
an agricoitorfet, 1 know that. I am very
happy to know about what you sald now.
That is why 1| bring this to your kind
notice, that our Planning should be sgri-
<culture-orieated,

SEPTEMBER 5, 1978
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So far as our ia concerned,
nearly 80 per cent are lving in ths wil-
fages nnd our etondmy is based on agri-
culture.  Agriculture fs the backbone of
pur country’s sconomy and just me  you
cannot have a body in fafl strength un-
lest you have full styength in the backe
bone, 8o also, in regard to our country’s
economy, if the economy is to be strong
and stable, uaturally, we have to see that
our agriculture is stromg wod atable and
strenglhcm:d So far as this agricultural
seclor is concerned there are many prob-
lems.

Sir, I do not say that Government has
not done anything in this durection. But
what I want to say s tha flus .ector has
suffered due to lack of proper plauning, if
I may put jt that way, Thzefore, what I
say is, when we are approaching this Fiith
Plan, we should not forget our agricul-
turists  'We should not torget our poor
villagers, our poor furme's who uge hiv-
ing toduy in a miserable condition. Mr.
Prasannabhai Mchta sawd that we bave
mis;rably failed. We have not misarably
fail*d. 1 would not like to say t.at we
have surcesded, but we can't sy that we
hive miterably fail:d. This is my res-
peeiful submission. To err 's human )
don't sty there cannot br msal s Bot
ws shall have to lookh at ou- outlook
We should plan in such o way that the
poor people in the country ge! the beme-
fit of such planning,

Mr. Dhar and Mr. Dharia are having
socialistic ontlook and I have great faith
so far as Mr. Dhar is concerned anf
Mr. Dharia is concrrned. And 1 um
sure, in regard to the Approach Paper
to the Fifth Plan, they will tak: into
consideration the various suggestions which
I have made. My anxiety is this. Mem-
bers mre spesking ang speaking, just ®
focus attention on ceriain points, amd give
ing suggestions, but thess are not atways
acted upon.

1 think that it ja « great tragedy
vnderstand that what we are saying
incorrect. I you find that there iy
good sugpestion that Is mads by us,
would like to implerosnt it. So far W

3l
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I am concerned, I am not talking in the
name of Natwarlal Patel but today I am
the name of so many poor
this country. I am talking in
of agriculturists; I am taiking
in the name of labourers of this country.
That is why I tell you that so far as our
concerned, they should not
think that we are not doing anything; in
fact we are doing cverything just to era-

]

this country. To plan for a big country
like ours, I think, ts not such an easy thing.
Shri Dhar is riding a tiger. I think it is
a very risky thing to ride on a tiger.
Looking at our resources and looking at
the position of our country, I think that
he must be bold enough to face the situ-
ation and go ahead with ths Plan. 1
want you to understand one thing. When
2 good doctor is giving a good medicine
to a patient and if he comes to him again
that the medicine is not doing goud to him,
naturally, a good doctor would change it.
He naturally goes by the original pres-
cription. If he is a good doctor, when he
is told that his medicine is not giving him
relief, he would like tp change it. Simi-
larly, we must have an open mind when
we look at the Approach to our Plan.

I would like to draw the attention of
the hon. Minister as also the attention of
the House to one important pount. So far
as our policy 18 concerncd, we are always
thioking of wking over of foodgreins trade
by Government; [ am not, at the seme
ume, opposed io the State’s taking over.
So far as our country 13 conceined, we
should take over anything. [ think that
if Shri Dhar and Dharia want me to be
taken over, I am prepared for that! Ay I
said already, I am not opposed to this
business of taking over. We shall have to
go in for it. But, there are some Mem-
bers in this House who are always think-
ing of taking over of everything by Gov-
ernment. But, I am always thinking of
Naramada. ¥n this House, 1 am mnot
opposed to this. We shall huve to read
the minds of the people of this country as
to witether they are in a position to support
this or mot. That is also to be taken into
consideration. If we ure not going to look
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at this aspect of the problem, 1 think we
would make our people to sutfer. Sir, I
am 3 man comsng from the rural area and
1 understand the mind of the agriculturists.
{ woulki urge upon the hon. Munister to
look into this matter while planning for
the agricultural commumty. Both Shri
Dhar and Shn Dhria are dynamic persons
and both of them are marching towands
the road of socialism. ] am sure that this
great couatry, under the dynamic leader-
ship of Shrimati Indira Gandhi, will have
a bright future before it. About this, I
have no doubt in mind. We have to make
the country’s future bright with the co-
operation of everybody. We are always
at the back of the Government and let us
hope that everything will be good.

SHR1 SHYAMNANDAN MISHRA
(Begusarai). Mr. Deputy-Speaker, Sir, it
seems for Parlioment, Plan s cxpendable.
Otherwise, how can you explan that it has
become the reswluary item on the last day
of the session? LEven so, this tem wouldd
remain unfinished dunng the cuiient ses-
sion, and, by the time we meet during the
next session, the draft of the full Plan
would be available to the country.

Be that as 1t may, what I would like to
emphasise in the vary beginmag s that it
is rather unfortunate to observe that it is,
for the first ‘ime, that the Approach to a
Plan or a Memorandum on g Plan, has not
been presented by the Prime  Minister.
It is my recollection that with ali
the Plan documenwts, the Prime Mmister
of India had always boen very actively
associated in the past. Pandit Nehru al-
ways made it a point to place vefore the
country the approach or the strategy of
the next  Plan. 1n fact, there could  be
nothing more important on ths agenda of
a Prime Minister than planming jtself, The
fact that it has not been so shows that
planning has 8 very low priority on the
agendd of the Prime Minister and that
planning has been downgraded.

SHRI G. VIYWANATHAN (Wandi.
wash): Devalued,

_ SHRI SHYAMNANDAN MISHRA: Rt
is not & question of the Prime Minister pot
being here today in our midst, For the
Primo Minister was here when the approach
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document was bBeing discussed in the other
House, and yet she did mnot think it fit
t0 associate herself with the presentation
of the approach document. Again, it is
not only the lack of association of the
Prime Minister with this approach docu-
ment te which 1 am teking objection, but
it scerns that the Prime Minister has taken
jeave of planning as it were; as the chair-
man of the Planning Commission, the
does not scere to be actively involved in
the process of planning.

I do not want any kind of pausible
reply to be given by the other side, but |
would like them to consider whether the
process of planning can go on without the
active association or the involvement of
the chairman of the Planninz {ommission
herself.

The Prime Minnter 1ecently said that
she had been devoling about fiftzen hours
of her valuable time every day to Siate
matters, but may I ask her whether she
has been able to devole even fifteen mi-
nutes of her time to this most most m-
portant and most vital part of our na.
tional activity?

Pandit Nehru attended all important
meetings of the Planning Commission, und
probably those important meetings during
the course of a year; numbered not less
than 20 to 24 during the course of
year; even during the course of one
month, two important meetings of the
Planning Commission use: to take place.
1 really do not know whether the Piime
Minister is able 1o attend any meeting of
the Planning Commistion except en cere-
tnonial occasions when photographs are
taken and everybody says that she should
be present.

But my complaint is not only about ths
bead of the Planning Tommission not
taking full and intimate interest in it. The
Plapning Commission itself as 2 body
seems 0 be largelv on a holiday. By the
Pinnnipg Commissiop, I mcan the members
of the Planning Commission, not those who
are working in the various divisions of
the Planning Commission. May I mk
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how many meetings h:iz t:;m‘ Mﬂﬂ‘? Com
mission are being L e
of » year? My information goes, and
I cannot be very wrony in dth magter
having been associated wish planning sinte
its inception, thet the Planniog Commis-
sion's meetings are now as few 24 two ot
three during the course of » year. May
I remind the House that during the days
of Shri V. T, Krishnamachari, there ysed
to be an informal moeting of the Planning
Commission every nworning? Now, those
meetings of the Planning Coruminion are
not held at all, and there are only two o
threc mectings of the Planmng Commis-
sion during a year,

wWoe

Thea, some members of the Planning
Commission do not seem to be functiomng
at all. The Finance Minister .s indeed u
key figure in the Planning Commussion, but
does he figure at all in the process of plan-
ning? And so also 15 the Minister of Inter-
national Trade. kbatlicr, Shri Krishna
Menon used 10 have a room 1o the Plann-
wg Commission, althvugh he was na a
full member of the Planr;ng Commusion
de jure. Then, nternational trade was
given so much of importance; now it is
avt a matter of importance as our objec-
uve seriously, then that is a matter of
highest importance. Yet neither the Fin-
ance Minister not the Minister of Inter-
national Trade is associated intimately
with the Planuning Commission,

Parlioment would also be entitled to
know, and  probably it has a means of
knowing it also, now many iimes some of
the members have b attemxling the com-
mittee meetings of the Planning Commis-
sion?

Again, one of the members of the
Planning Commission hm joined the Fin-
ance Commission. H: wax one of the im-
portant members of the Plunning Commis-
sion und an expert in his own field. But
now he is only hominaily associated with
the Planning Commission,

May I further say—this may nst be
because of my hon. friend, the Planning
Minister himuelf—that now the Plasaing
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Minister is roferred fo probably in all the
documanis of the Plansing Commission as
Planning Minister and not s the Deputy
Chaisman of the Planning Commission?
8o we have neither the Chairman nor the
Deputy Chairman of the Planning Com-
mission and we have got the Plaaning
Minister with a large role for public rela-
tions or for international affairs. May |
wish him well in whatover useful activities
he is engaging himself in?

SHR1 PILOO MODY: Anj tnose ober
activities also,

SHRI SHYAMNANDAN MISHRA, Be-
cause I had been associated with planning
from the very beginnm2, 1 would crave
your induigence to give me a nttle mcie
time,

The most imporiant *hing for plonning
or for that matter any kiad of activity is
the atmosphere in which that activity has
to proceed. And in the Kind of aunos-
phere that has been generatzd in the coun-
try largely by the government, the political
leadership of this country, we have now
a climate which is very much hostile
to planning. Can we detach ourselves
completely from the atmosphere in which
planning has 1o function in this country?
This ‘atmosphere now is one of
pscudo-radicalism. Pseudo-radicalism is, in
fact, the one contribution that has been
made by the political leadership that
bestrides the stage just now.

We have then got this political constella-
tion—here I am speaking of the political
constetlation which is running the country,
a politicat constellation which is an admix-
ture of democracy and totalitarianism.
What I mean is that, really, it is not oniy
the ruling party in g de jure sense which
is ruling the country; the main element
that has to be reckoned with, in this
political constellation, is the CPI, the
Cotomunist Party of India.

This is the politizal constellation. It has
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personality which, I maintain, has been
destroyed by this constellation and by the
many things being mouthed by hon.
members on th other side.

I stand for every achievement that
has been made by planning during the
course of its first 18 years or so under the
leadership of Pandit Jawaharlal Nehiu.
There is hardly any record in the wuorld
which can match the rccord of planming
during its first 17-18 years and [ te¢] proud
of that period. But it is that personality
or ethos which had been built up by and
under the leadeiship of Pandit Nebru
which has been destroyed by s new
political constellation,

Then you have got a particular kind of
psychological climate in this country which
15 one of disillusionment, Planming iwelf
is being discredited. Who will befieve in
planning when there is more unemploy-
ment, when there are higher prices, and
when there is greater disparity. And
you speak of being the Messiah of so-
cialism! May 1 say that the Prime Min-
ister declaims like Lenin but performs like
Maharani Gyatri Devi? (/nterruptions)
May I also say that probably, my hom.
friend, Shri Piloo Mody, if he had been
the Prime Minister of India—even this
Swatantra Prime Minister—would have
given more socialism to this country than
this Prime Minister has? What, after all,
have you got today? (Interruptions)

Mr. Deputy-Speaker, why has this
disillusionment been brought ubout in
this country? Is this disillusionment
the handiwork of the Opposition? As one
of the Nobel laureates an economist has
recently said “disillusionment is the result
of illusionment” And you, that is, the
Government, had produced this illusion-
ment,

These people havecmnad. launched

have been preaching. Economic popul-
ism is the exact opposite of econonmuc
rationality. l(ui\llttheﬂm’oﬁle
of economic  science and  economic
logic. But planning means rationality,
planning means logic and planning means
science. If you have crested such an
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atmosphere of irrationality, you can very
woll imagine what kind of planning you
would be able to opesate in this country.
Therefore, there 1s utter chaos and lack of
discipline everywhere in (his country,
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The ruling party does not seem to
realise that they cannot skip the basic
economic lawser escape the consecquences
of their operation. What has happened to
Allende in Chile, what is happening to
Bandarnaike in Ceylon, what is happen-
ing to NeWin in Burma, what had happen-
ed to Soekarno in Indonesia is bound to
happen here, because .the sam¢ kind of
populist policies and economies are bemng
practised.

SHRI PILOO MODY: And Nhiumah In
Ghana.

SHRI SHYAMNANDAN MISHRA:
Yes, that 100. Then the people say, “Why
don’t you stop it?" We are certamly
trying to do it in our own humble way,
but when the tower of power radiates
irrationality mo nook or cranny can re-
main safe from it. They are radiating
irrationality from the tower of power in
Delhi and so you find economic irra-
tionality, prevailing everywhere, That »
the tragedy of the present situation

But all the same, the point to reckon
with is that some pohtical imperatives
have been created and they demand
ecopomic  correlative—how  economic
correlatives are to  be built in order to
correspond to the political imperatives is
the question. In other words, one has to
remind oneself of what Debre Regis said
to Allende—the electoral mass has to be
turned into a revolutionary mass. And
this the ruling party cannot do. It
has indeed been able to win the elec
tions on the basis of certain slogans. But
now they find that they would not be able
to implement those slogans, ‘This is the
basic contradiction of the present siuation.
You can certainly win elections on cer-
tain slongans, but if you are not abe to
implement them, thes those slogans arc
going to boomerang on you. Al this has
created & most usfortunate situation in the
country so far as plastning is concerned,
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Now, so far as the approach paper is
concerned, may I say that mobolly in bie
senses, if 1 may say so with humility, can
call it an approach to the Fifth Five Year
Plan. For, it can be asked, if there is no
Fourth Five Year Plan as such, where
is the question of the

2
et
&
8

Plan and an spproach to the Fifth Five
Year Plan. s there a Fourth Five Year
Plan now in existence? And if there is a

1 say that
meaningless exercise than this, In fact, the
Fourth Five Year Plan is a contipuation
of the plan holiday which was offically
mauguratéd in 1967.

I do not say so arbitrarily, economic
activity during the Fourth Five Year
Plan, never picked up the level of
1964-6S, when probably my hon. Friend
Dr. Rao was the member of the Planning
Commission and he, did not allow things
to go that astray during those days.
Investments, in real terms during the
years of the fourth plan had never ex-
ceeded the level attained during the
three years of the officially declared plan-
holiday. The Fourth Plan has Jailed
miserably in every vital field, Had
it been left to the operation of the free
market forces, as my hon. friend Mr
Mody would always advocate, probably
the result would not have been much
different from what you are having now.

SHRI PILOO MODY: They would have
been much better,

SHRI SHYAMNANDAN MISHRA.
The shortfalls in the terminal yesr of the
fourth plan are going to be substantial in
every field. In fact, the shortfalli would be
no less than 20 per cent in food-
grains, I think I can put it at even 25
per cent. In steel it would be more
than 30 per cent, in cement 51 per cent, in
fertitisers 50 o 60 per cent, in clothes 60
per cent and in newspwint 92 yer cemt. Coal
has been stagnating at whatever level it was
8 years before. In the new ptucestion of
power the oippage during the firm three
years of the fourth plan had been more
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sthe current plan it was 43 per cent and in
the fourth year of the plam, it may be
of the order of 86 per cent. That is the
achivement !

The Fourth plan is the launching pad
for the fifth plan, but it does not provide
the basis for what is being postulatcd. The
fourth pian is in such shambles that the
credibility of the fifth plan and its author
18 bound to be doubted. After all the fifth
plan would stand on the shoulders of the
fourth plan. The Government which does
not take care of the current plan but talks
about the next plan in hyperbolic and
superlative terms is the one which can-
not be credited with any belief in plan-
ning. You must take care of the current
plan and then alone you can sound credi-
ble about the achievements to be made in
the next plan or the targets that you arc
placing before the country in the next

plan,

1t appears, therefore, that we have been
enjoying a plan holidey since 1967 and
we would continue this plan holiday—
that is my humble submission—even during
the Fifth Plan as it has been postulated.
May 1 give you a few examples? Pethaps
the Planning Minister himself had stated
that the Fifth Plan was now going to be
reduced to the core or it would be mostly
a core plan. He claimed that economies
to the extent of Rs. 400 crores were bemng
effected in the expenditure of the Govern-
ment. What did he imply? It is not only
a question of implication; now it s
very explicit. It is known to everybody
that out of Rs 400 crores, Rs. 34U} crores
would be the cconomies effected in the
plan-expenditure. Only Rs, 60 crores would
be the reduction in the noa-plan expendi-
ture. If that is the economy he feels the
country wanted in the context of the
economic difficulties, if faces, I must
say that he has wrongly understood the
feeling in this country.

16.00 jws,
{Dr. SamaDisit Roy in the Chawr]

Maybg | am not correct—nobody
knows who is going o be correct: the Plan-
ning Minister himself cannot assert he s
poing to be proved coriect—but on present

BHADRA 14, 1805 (SAKA)

Fifth Plan (M) 106
indications, it seems to me that the pew
steel projects are going to be shelved or
are going to be taken up only norminally.
Secondly, the power programme is going
to suffer a sizeable cut. New fertiliser
units will be reduced at least by half in
number. Goa Refinery seems to  have
been finally dropped. Al these are i
the core sector. How are we going to
assure ourselves that even the core is
going to be protected? If that is the fate
of many of the vital projects in the core
of the plan, and this is bound to be so,
if prices go on rising at the rate at which
they have been rising, ie. 20 to 25 per
cent during the course of a year, what
will happen? May I conclude this topic
by saying that the Fifth Plan is going
to be a continuation of the plan holiday
cven with reference to what is goimg to
happen to industry, that is, the most
dynamic sector of our economy? A major
portion of the industrial programme for
the Fifth Plan would necessarily consist of
schemes spreading over from the Fourth
Plan. The House knows that about Rs.
10.000 crores have been earmarked for
industry, out of which Rs. 7,000 crores are
carmarked for the public sector and
Rs 3,000 crores for the private sector.
Of this. an outlay of Rs. 4,000 crores
would be required for the carry-over
schemes and for advance action on the
fifth plan Rs. 1,000 crores would be re-
quired. What remains for the new schemes
during t'he fifth plan i8 only about Rs.
2,000 crores. Even this would get atteno-
ated because of the price rise. So, you
can imagine what kind of plan we are
going to have.

Again, the investment ratio which is
a very important factor to reckon with is
not going to rise during the Fifth Plan
according to the indication given in the
approach document. It is rather surpris-
ing that the approach document does not
mention prominently anywhere the in-
vestment ratio that would obtain during
the Fifth Plan. At one place, only inci-
dentally it i mentioned and the figure
given is 16.6 por cent. Probably it is
gross. I weuld not go into the mechanics
of the calculation, but by 4 per cent or
80, Thus, the net investment ratio would
e of the order of 12.6 per cent, even
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acconding to the approach document, ¥
thet is 80, it is not gomg to apptoximate
oven to the level that was reache! in 1964,
65. Therefore, it would not be incorrect
1o say that even the Fifth Plan is yotag to
be a continuation of the plap holilay. Sb,
nobody can call it an approach to the fihth
plan; if at all it can only be an approach
to a further continuation of the pian holi
day.

Be that as it muy, at this stage what
we aro comsidering is only & technical
exercise, a lifeless or headless body. Indeed,
1 must give a word of praise for the new
technique that has been brought ia for the
formulation of the Fifth Plan. I remem-
ber how during the cotirse of the second
plan, it was exceedingly difficult for us even
to construct an inter-industry table of 12
x 12. This time the interandusuy table
that has been comstructed runs into 66 x
66, and that, indeed is a great improve-
ment. Much of the document has been
produced, not by my hon. friend Shri
Dhar or by other members of the Plan-
ning Commission but by the new God
called computer. It is the computer which
has produced this document and may be
there is some improvemsent, so far as the
technical formulation is concerned; it is,
indeed, a great improvement. But that
reminds me of a story m the United
Kingdom about a get married. A young
man wanted to a girl. He bad in front
of him the photographs of a large number
of girls, about 500 or 600 He had his
own jdeal of beauty. It was becoming
rather puzzling for him and he was com-
pletely at sea as to how to select a young
girl who will be upto his ideal of bheauty.
So, he fed into & computer his own ideal
of beanty and the data of the girls and
asked the computer to give the answer
The computer selected a girl on the bads
of the data made available to it. But
when the girl came to know that she was
selected by the machine and not by the
man, she was horrified. This is true of
the technical exercise here.

SHRY ATAL BIHARI VAJPAYER
{Gwalior): Who is the girf in this case?

SHRI SHYAMNANDAN MISHRA:
The conatry has to select the girl and
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probably the choice is net viey teuch Jb
this miatter.

SHRI MOHAN DHARIA: Ta any duse,
Shri Vajpayee has no expetience in this
matter.

SHRI ATAL BIHARI VAJPAYEE:
That is why I want to seck the belp of the
computer,

SHRI SHYAMNANDAN MISHRA:
The point I was submitling was thur the
exercise that has been presented to ws s
only a lifeless exercise. It does aot have
the life-giving inputs like the policy frame,
the administrative or executive capacity
or may I say, even the political commit
ment, a word which has been so profusely
bruited by the leaders of the ruling party.
Have they given the political commit-
ment that is necessary for the implemen-
tation of such a plan or to make the
plan frame or the upproach a meaningful
exercise? They may say that a formal com.-
mitment has heen given by the National
Development Council. We know how
things are presented to the National Deve-
iopment Council and how decision is
secured from that body. In fact, the issues
are never posed to the National Develop-
ment Council 1n the way in which they
ought to be and what results from its
deliberations is only a cover for a formal
procedure.  So, the azpproach without a
policy frame is a body without a soul.
Tt is only a technical approach

May I say that what we mcan by ap-
proach is not a techmical exercisz bu
necessarily a political or human exercise?
If it is not so, and if it is a technical exer-
cise, it shouid have the backing and sup-
port of the human approach. There is no
such thing that we find here, Indeed, the
epproach should be primarily a political
and human document and only secondarily
a techmical documefit. The defect of this
plan approsct is that"it i prindarily a
techoical appronch and only sepondarily
& human or political doctiment.

Moreover, T would aot be prepared to
call it aa approach to & Plan for sosther
reason. This is for the et time thut o plan
s sought to be forwnulsted without any
backward or forward tiskage, T is almont
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a8 autonomous Pisn Have we got a
Pprospebtive in this approach of the next 10
or 15 years? This is for the first time that
the Plan js being formulated without any
perspective. No planning exercise can be
an autopomous exercise. But this is what
we find being done here now.

Even the Tamil Nadu Planframe is
superior to your Plan-Approach of the
Central Government? I say, even a State
Plap is superior to your Plan. In many
ways, I will credit them with a much
greater statesmanship and intelligence than
the Central leadership here. In the Tamil
Nadu Plan, they have got a perspective of
10 years. They soek to double their State
income during the course of next 10 yeans.
But there is no such perspective given
in the Plan Approach here. Yet you ask
us 10 call it a Plan Approach. It is,
indeed, somecthing difficult for uvs to
stomach.

Now, if the Plan Approach lacks credi
bility, if the people takes it less seriously,
it is because the Government is taking i
Jess seriously. In fact, it is the Govern-
ment which has made the future of the
Fifth Plan rather bleak by not attending
to, the problems of the Fourth Plan, What
the Government ought to have dome
in the given situation was to attend the
problems of crisis management. The eco-
nmoy is in the grip of a serious crisis at
the present moment. The last two years
of the Fourth Plan should have been devo-
ted mostly to the crisis management,
But they have not done anything
of the kind. So, the shortages plague the
economy; the soaring prices plagne the
economy. The Fourth Plap is indeed, as
somebody has remarked, like a cousin in
the family who has gone astray and nobody
wanis to mention his name in the family.
Nobody in the Govt. is talking about the
Fourth Plan. This is the Government to

can be mamaged or tackled
with its root, namely, the im-
passe or the sialemate in the policjes. We
mﬁmmmm%m

peasants, public sector vs. private
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sector, When will this impasse end? When
will we make up our mind finally? Uniess
this impasse ends, there can be no growth,
The most indecisive animal in the
world is the Central Government, It will
never make up its mind aboot anything.
1f there is no decisiveness in  thooght,
there can be no decisiveness in action.
Therefore, there iy complete paralysis of
will, thought and action.

What was expected of the Approach to
the Fifth Plan was a break-through in the
stalement of the policies, and that break-
through in the stalemate of the policies is
not visible anywhere.

At this rate, the way in which they
are mismanaging the economy thoroughly
to their hearts' content, the Fifth Plan
too, even before it is launched, will be
a non-event and the obituary notice, as
somebody has said, will pre-empt the an-
nouncement of its birth,

There are four or five objectives of a
conventional nature that have been placed
before the country. There is absohutely
no new-ness or freshness about them. One
objective is growth in national income at
the rate of 5.5 per cent—a very sanctified
objective in almost all the Plans, In
respect of agriculture, the annual growth
rate is of the order of 4.5 per cent or wo.
In industry, eight to nine per cemt, and
export is expected to grow at seven per
cent.

Before I deal with any other item amoag
these objectives, I would like to detain the
House for whole on the export objective.
May 1 say that, if this Governcent practises

operate any planning truthfolly or meen-
ingfully? ‘They have been telling the
country that we have excesded thé plan
target in the mvatter of exports, But that
is not s0. We have been chalking up a
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extent and 80 on—-all these have been
credited in the matter of exports, Bat,
this Government is not taking the coun-
try into confidence about all these things,

1204

So far as the increase in mational in-
come at the rate of 5.5 per ceat is con-
cerned, 1 am one of those who think that
this js not a high figure. In fact, I would
advocate that the couniry should be in a
position to achieve g rate of growth in
nationtal income of the order of seven per
cent por annum. That is indeed pos-
sible, in this country, to achieve, During
the course of the last 20 years or so, I
bave been able to locate eight years during
the course of which the rate of growth
had been near seven per cent. What we
had been able to achieve during the course
of those eight years out of 20 years should
be possible for us to achieve during the
courss of the next five years, if you are
able to duplicate the same conditions
which prevailed during the course of those
eight years, And those conditions can be
duplicated, can bs brought about, if you
are able to learn the lessons from the
past. There are three or four lessons
which should have been learnt from the
past,

The first is this. The dependence on
agriculture on seasonal conditions 5
now 1o the extent of R0 per cent That
hag to be reduced. If you are able to
reduce it significanfly, then you wonid
be able to bring about a much greater
growth in national income also.

The second is thar the industrial pro-
duction had been depending much too
heavily on the traditional industries which
have got & lesser rate of growth. That
dspendence alsp has to be reduced.

The third is that we went in for heavy
and basic industries which have long ges-
tation period. I do not regret it, but this
long gestation was marred by mismanage-
ment. Therefore, the effect of this could
not be felt in the stipulated period.

The fourth factor, whith we very sadly
neglected, was eofucation, Education in
this country is an anti-development force;
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it is pot a development foros. Recomtly
when the eminent sconomist, Prof Collin
Clark, visited thin country, he said to us
what be heard from an Indisn repressnta-
tive at & UNESCO Conference. The In-
dian representative had sald:

“The British gave us an unbalanced
system of oducation; we have made it
worse.”

If vou make education worse, do you re-
quire to ask the stars why we are fucing
such a deplorable situation in this comn-
try?

The much-trumpeted objective of this
Plan is equality. The halimark of the ep-
proach is that this Plan would be able
to bring up the level of the standard of
living of the bottom 30 per cent by re-
ducing the consumption standards of the
top 30 per cent Now one really does not
know what is the concept of the bottom
30 per cent and of the top 30 per cent.
We really knew the bottom 40 per cent
and this also seems to have increased con-
siderably. One estimate puts that the bot-
tom 40 per cent would have increased to
the extent of 70 per cent due to the recent
price rise. The top 30 per cent were those
gentismen—Iladies anxi gentlemen included
in this category—who have a consumption
standard of Rs. 24 per month and
above It is these who are included m
this. So, 1 really do not know what is the
kind of equality which they want to bring
about even among those who have got
this standard.

What is the present position of con-
sumption? The top 5 per cent enjoy 18
per cent of the national comsumption and
n;ebommmmmtmjuyoniymper

bottom 40 per cent.
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indeed y desirable process and which has
to be‘steppéd up-—-has be not confined his
sttention only to the top 5 per cent which
enjoy a consumption standard equal to ths
vonsuinption standard of the bottom 10
per cent? But, it that is not desirable,
why has he not included the top 10 per
cent? Why has he included the top 30
per cent? Frankly I am not able to un-
dersiand this process of equality.

Lastly 8 word about ‘Garibi Hatao’ and
seitreliance, ...,

SHRI G. VISWANATHAN: Where 1
it?

SHR1 SHYAMNANDAN MISHRA: If
this Government were really serious about
their  ‘Garibi Hatao' programme which
was apnounced in the year of grace,—
1969 when Mr, Subramaniam served a
notice on ‘Garib? m this country at the
Bombay session—“‘Quit Poverty”—, if the
Government were really serious about this
programme, then it would have bad a
sGaribi Hatao” programme extending over
8-9 years since 1969. After having wasted
three years of their valuable time and done
absolutely nothing during this period, they
want the country to belicve that they are
going to achieve it in the mext five years.
Therefore. in this country you find not a
‘Garibi Hatao' programme but a ‘Garibi
Bhulav' programme. The very key-note of
the ‘Garibi Hatao' programme was placed
before this country by Mahatma Gandhi

Prohibition has beep dismantled by this
Government. So I want to say with all
the emphasis at my Command that this
Government which dismantles the prog-
ramme of prohibition is going to bring
about much greater poverty and misery
in this country.

This Government is also going to capi-
tulate before the Americans during the
course of the next two or three months. ..

SHRI K. P, UNNIKRISHNAN (Bada-
gara): It is your Mr. Nijalingappa who
abolished prohibition in Mysore

SHRI PILOO MODY: Nobody would
have that courage on your side.

BHADRA 14, 1883 (SAKA)

Fifth Plan (M) 114
SHRI SHYAMNANDAN MISHRA: Let
them not talk of self-reliance. What I
wish to say is that during the next two or
three months this Government is going to
capitulate before the Americans because
the probiem of balance of psymenmts is
going to be extremely difficult. They are
going to import more food, They will
bave to import more fertilisers, more steel
and more petroleum and at higher prices.
They have made a provision of only Rs.
240 crores which would be available to
them from foreign aid-—only Nett Rs. 240
crores. My calculation is that they would
require n the place of these Rs. 240 cro-
res, not less than Rs, 3000 crores. So,
instead of Rs. 45 crores per year, this
Government would require Rs. 500-600
crores p:r year That is my calculation,

Let us compare notes after sometime
and see what happens. Then it will be
seen that what 1 have said borne out by
facts. What they are talking about, na-
mely, self-reliance is a sham and hypo-
cricy. Al in all, this approach to the
Fifth Plan is truly not of much use.

SHRI KARTIK ORAON (Lohardaga):
Mr. Chairman. Sir, the very first Chapter
in regard to the Approach to the Plan has
directed itself to certain basic objectives.
These basic objectives are:

“Removal of poverty and attainment
of economic self-reliance—these
are the two major tasks which
the country has set out to ac-
complish.”

We have had four plan periods. Even
in the First Plan the central objeciive of
Planning has been to initiate “a process of
development which would raise the living
standards of the people and open out fo
them new opportunities for a richer and
more varied life”. Obviously the economy
has strengthened over the years, but
it has not gone to the peopls as a whole,
it has not been able to create confidence
in them. The purpose of planning shouid
be to proceed ahead, a step forward, and
at the wame time it should give uws pro-
mise of better days abead, That is What
the purpose of planning is and should be.
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What we find js that in regard to various
programmes of development, our peopls
still live below the povertyline, they are
underemployed and unemiployed, The
thinking today is maturally directed towards
making o new approach to planning and
bring it imto focus with programmes of
development which will immexliately help
the large masses of our people who as
a consequence of unemployinest and un-
deremployment are below the poverty line.
According to Mr Dandekar the people
who do not consume enough food to -
tisfy ths minimom nutrition requirement
of 2250 culories per day are assumed to
be below the poverty line. T belong to &
community who even today even after
two decades of plamning, are living on the
barks and leaves of trees let us think
about them. Let us know what Planning
has given to them, They say that 50 per
cent of people live below poverty line. 1
say, below, bulow, below that. It is 2
very seriouns problem. What is the idea
of Planning? We should see that Plan-
ning generates some interest in the masses.
People expect, with new planning some-
thing few would emerge. 1f this expec-
tation fs not fulfilled, we are not going to
solve the problem at afl. Planning is a
basic instrument of social change but mere
change in approach alone is not enough,
that wifl pot produce the desired resuit
unless it is adequately supported by cons-
tructive and practical measures, The necd
for a timebound programme cannot be
over-emphasised.

Our Prime Minister has been streesing
time snd again immediately after the
heavy massive mandate that she recelvad
from the people in the midterm poll of
1971 and 1972 as follows: 1 quote:

of irrigation, power and agriculture. Power
development, as you know, is necessarily
to prooeed shead of expansion in  all
seclors. It will only then that we shal
be able to do something to fulfil the ambi-
tions of our people. The point 1 wish
to make 3 that we have to divert a Iarge
part of our resources to the items under
the heading “Irrigation, Power and Agri-
culture’, We should try to do something
in this regard within a couple of years

that we should not wait for an indefinte

am correct or not; I may be wrong
perhaps;—that he has issued a directive
to all the Chief Ministars of the Stutes
that they must prepars one sub-Plan for
the development of tribals and the deve-
lopment of tribal areas. I think this is »
step in the right direction. fle has strain-
ed his nerve to find out bow best he could
help them. He deserves congratulations

I would like to invite the attention of
this House $o Article 275(1) which says:—

“Such sumy as Partisment may, by
Iaw, provide, shal! be charged on the
Consolidated Fund of India in each vear
a3 grantsdnaid of the rovenwes of mich
States as Partiamient may dewermine t0
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be i; need Of sssistance, and different
sums may be fixed for different States:™

Why is it s0? It further says:

“Provided that there shall be paid out
of the Conmolidated Pund of India as
grants-in-sid of the revenues of a State
such capital and recurring sums as may
be necessary to enable that State to mest
the costs of such schemes of develop-
ment as may be undertuken by the State
with the approval of the Government
of India for the purpose of promoling
the weifare of the Scheduled Tribes in
that State or raising the level of adminis-
tration of the Scheduled Areas therein
to that of the administration of the rest
of the aress of that State:”

That means that Parliament has no autho-
rity. 'They cannot question; it is mot for
them to consult Parliament. But, the
States and the Central Government are
supposed to have made such arrangements
by which they can get financial assistance
from the Central Government for the
development of tribal areas. What have
you done for these péople during the last
twenty-five years? They have been want-
g these constitutional provisions for the
scheduled tribes. What have they done
for them? 1 would like to gunte, as a
matter of clarification, what Shrn H. M
Patel has said in his letter dated 16th'17th
October, 1956 when he was Secretary to
the Government of India, Ministry of
Pinance, t0 the Secretary, Finance Com-
mission, New Delhi. He says:

“The duty of the Commission to make
recommendations to the President i in
respect of grants«in-aid as to which
Parlisment can make a law umder clause
(1) of Article 275. 1t iz a cardinal rule
of inter-pretation that a proviso to &
particolar provision of a statute carves
out an exception to the main provision
to which it bas beem emacted as a
provito. The eflect of provisos
to0 claose 1 is thus to carve ot p
axpeption to that clause by taking away
the power conferred on  Parliament
ynder its substantive part so far a3
grants-inaid covered by
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of such grants is made obligatory by
the Constitution itself. ..”.

When we come and ask why we are Dol
being given these grants-in-aid, we are (old
that it is because of financial stringency,
this, that and the other. In thiy way, they
have been taking away what we are
entitled to in the Consutution, Today, we
are paying bonus even without there being
a profit, and we are paying deanpess
ullowance, salanes and we are providing
air-conditioners. In fact, the times demand
not awr-conditioners, but life-conditioners
for millions of people in our country. So,
from that point of view, it is very neces
sary that provision ought to have been
made for the tribals in thus regard, but I
am sorry to say that even the Constitu-
tional provision has been flouted in this
regard.

Again, in the Furst Plan, they had made
a provision of 0.85 per cent of the total
outlay of the Plan for Scheduled Castes
and tribal welfare. But now it has come
down right up to 0.25 per ceat. I do not
know why Actually, it should have gone
up, and they ought to have allocated
more money for the tribals, but it has
come down to 0.25 per cent of the total
outlay. [ request that m all fairness to
the tribals of India and the backward
vommunities in India, they should make
the provision gt leat 1 per cent. It
should be 2 minimum of one per cent of
the total capital outlay and that would
work out to Rs. 52D crores for five years.
We had commuited an offece against
these people for the Iast 20 years, and we
had been playing with the lives of thess
people, probably under the belief (hat
these peopié do not kmow the Cpmstitu-
tion, and therefore, one could do whateve:
one likes. Therefore, I would like to draw
the attention of the hom, Minister to this
aspect.

SHRI B. V. MAIK (Kanara): Jt should
be 5 per cont becatse the tribals constitute
five per cent of the population.

SHRI KARTIK ORAON: Another pro
blem is that of land hlienation. This Gues-
tion has not béon property sorted out
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during the last twenty-five yoars. After
Independence, we have actually lost more
land rather than gained. [Fhat s the only
benefit that we have gained after these 23
years of Indepepdence. The problem of
alienation of tribal lands has assumed very
serious proportions. The lands of the
tribals are being traniferred to non-tribals,
in flagrant violation of the rulzs that no
such transfer of tribal lands to non-tribal
fands can take place without the previous
permission of the deputy commissioner.
But now the tribal lands are lying mosth
with the non-tribals. So, they cannot have
the crops and therefore they have no
means of living. They are not educated
and therefore they cannot get jobs. ‘Their
tands are taken away and they are suffer-
ing. Government have ufterly failed and
they have done nothing in this regard
Another point that 1 would like to point
out is that when the crops in their lands
are damaged either by fioods or by drought
ete. Govermment pay compemsation for
the damages suffered. But what about the
tribals who have jost their lands? Their

119

made request after request in
nothing is being done.
doing nothing in this re-
and even the Chief Ministers are
sieeping and doing nothing. We say that
it is the responsibility of the Centre to
solve this problem. When we raise it here,
we are told that it is the responsibility of
the State Government, but when we raise
it with the State Government they say that
it is the Centre’s responsibility. Thus, the
tribals are tossed like a shuttiecock bet
ween the Centre and the State Govern-
ment. Government should make some
arrangement for the restomation of the
lands back 1o the tribals so that they could
get some compensstion for the crops
damaged, 1 would suggest that the hon.
Minister must make provision for a land
mortgage bank in the Statos so that there
could be restoration of lands to the tribals
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again. In our $idal areas, only 2
cent of cultivable lands have Been brcught
under irrigation, even after 20
planning, This shows that
been done for improving cultivation o
the tribal arcas. In this connection, 1
would Hke fo read owt ome quotstion.

The first sentence in Grotalan's bnpe-
rishable work runs es follows—-it deals
with what is justice:

“Justice is the constant and perpetunl
wish to render to overy man his duc.”

4

Then it says:

“If a man owes g debt and God has
flooded his field or the harveat has been
destroyed or the corn has not grown
through lack of water, then in that year
he shzll not pay corn to his creditor.
He shall dip his tablet in water and the
interest of that year he shall not pay.”

Therefore, when today we the tribals in
india have responded to the cali of our
Prime Minister and given her a maasive
mandate—almost all the tribals ave under
the banoer of the Prime Minister—it is
our duty, it is the duty of Members of
Parliament, 1o respect, regard and heed the
demands of these people. It is the will
of the people which will decide the fature
of this country the future of the poorest

g
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verty and the removal of poverty is given
a deiinite definition, a very clear dimension.
Specifically, the Plan says what exaclly it
means by the romoval of poverty. It
says that the aim is to rase the lowes 30
per cent of the population from a consum-
ption level per capite of Rs. 26 to Rs.
38 whih is above what is stated as the
poverty level based on 1971-72  prices
This very clear definition and shift i the
emphasis of the Plan is & new thing.

So far we had been told that the goal
must be a growth in the national income
It was assumed that the growth m nauonal
iscome would result 1 abridgement of
the inequalities. Now growth in  the
national income is not the main thmg, but
becomes an ingrediemt in the strategy in
the battle for the removal of poverty.
Repeatediy, almost m every page of the
plan document, we find this emphasis, and
for, transferring to the plan document this
national mandate I must compliment the
Planning Commission. They have shown
an awarcness of the mandate the people
have given Government.

With respect to selfrehance also the
emphasis agmin 13 on removal of inequa-
lities because the document says that even
for the purpose of consolidation of self-
reliance, inequality has got 1o be femoved
It is a mutually reinforcmg process ] am
repeating this to emphasise that there n
something new in this Plan, namely, the
emphasis with respect to the goal.

Coming to the strategy, what exactly is
the strategy of the Plan that you have in
view? The sirategy is, according to the
Plan, to bring down the consumption level
of the lughest and bring up the consump-
tion level of the lowest, and for doing this,
certain modalities are prescribed. Pausing
for a moment, T am also confused with
your definition of the richer section. You
pt 30 per cent in the richest bracket.
You have mentioned that the average must
be Rs. 84 and whoever has xot an average
consumption of Rs. 84, comes in the rich-
et brackol. If the average must be 84,
thv«-ydmmmm«mﬂd‘be Y
very large section which is consuming
Jess than Ra, 84, Otherwise, it cannot be

-
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#g average This highest 30 per cent wil
include the Tatas, the Birlas and the muiti-
milhonaries of this coustry also. There-
fore, 1f it 1s 1o he 84, the Plan 15 absolute-
ly silent as to what exactly 1s the consump-
tion level of the lowest brucket vis o vis
the richest 30 per cent. If you say that
the consumption level, which would on
an average bring it up to Rs. 80, will reach
the nich consumption level, then, is it really
the rchest consumption level? Where
exactly 1s the margin, and what exactly was
your calculation? What 15 your lowes:
consumption level? We are not coscern-
ed about the average. What exactly is the
lowest consumption level? And for bring-
ing that up, 1 am not very clear about
your strategy.

You say that the strategy 15 to give -
centives to them to invest goods. But
with respect to that there is  nothing
specific except a prous wish. 1 suppose
that 1n a plan document, it 18 not merely
a pious sentiment that 15 expecied but we
have got to spell out for the guidance of
the different Mimstries what exactly are
the spectfic incentives we have got in
mind and how exactly the Finance Minist-
ry or whatever Mimstry 1s concerned with
it, 1s to proceed. Absolutely nothing is
forthcoming

You have mentioned incentives for n
vesting; incentive for saving; incentive for
investing 1n  non-cofporate  eaterprises.
fhe second thing is, nom-avalability of
luxury goods, It 15 a hghly isudable
siatement. 1 must certainly congratulate
the Commission for highlighting this. In

it. But again, | ask you, is the Planning
Commission satisied by making that
statement? What is  your concept of Iu-
xury goods? You keow what goods are
available here; which of

goods? For instance, is TV
good? Is photography a Iluzwry
Or, is a motor-car & Juxury good?
exactly arc the Juxury goods? May 1 alo
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ask, do the goods ouly constitute lsury
iterns?
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Take, for axample, cabaret dance; is it
or is it oot 5 luxury matter? Fiveatar
hotels—is it or is it not a luxury mattor?
Is it only the corporate things or things
wherein you enjoy the perquisites, luxury
matters? Are not things which the com-
mon man cannot possibly have and which
are in contradistinction and contradictory
to the culture of this country, also luxury
matters? For instance, a particular person
having thres or four or five guest-houses
in different parts of the country enjoys
himself and shifts from place to place; 1
it or is it not a matter of tuxury? One
shifts his family to Simla and they stay
in his own house there, or one flies to
Kodaikanal for staying in bis own house
there. Does it not become a fuxwry
affair? If it does, them how can you
limit yourself by mentioning that luxury
goods wmust pot become available, So,
about the essence of the whole Plan, there,
the Planning Commission is absolutely
vague, What exactly are the luxury goods
that are going to be banned in this coun-
try? Nothing specific is forthcoming.

It is for the Industries Ministry to de-
cxle what exactly to be given and what
not to be given. That shoull not have
been the approach to the whole plan. I
want to emphasise this particular aspect
of the whole thing. This luzury matter

Rs. 420 for a family of five persons. Rs.
130 is the average you have struck then
it comes to Rs. 560 per family. That is

i . It Rs.
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promise which the Congress Party had
given to people in  Bhubaneswar. Years
have gone by. We are now seriously at
it. Certain amounts have been allotted.
But the relevant proportions in  this al-
lotment are the same as they were n
the previous plans. The percentage of
allocation for bousing, the percentage of
allocation for dunking water etc. remain-
ed the same as in the previous
Nothing more. The amounts sre higber;
may be your evaluation is correct.  Let
it be so.

Coming to the employment, very cor-
recdy you have saxd that if a pervon's liv-
wg standard has got to be rmsed the only
answer 18 employmest. Otherwise you
just cannot distribute, What exactly is
the strategy for employment? Heie
aguin 1 find certain difficulty im under-
standing. You have divided this into:
Wage carning emiployment and self-cmp-
ioyment. For their wage earning employ-
ment there are ceriain  seciors.
The first solution is thut when development
takes place proportionately employment
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You have of course stated that by
operstion you could bring in

y acres of land. [ do not kmow from
If the cultivated land remained

it was, by intensive cultivation aad
putling in more fertiliser the yicld may
I do not know how by that process
employment can increase. Employment can
increase omly if there is extenmsive culti-
vation. Bxtensive cultivation is limited.
cultivation

Hi

bly come. You can by your new innova-
tions and all that, made a cultivator richer
and his life more pleasant and more liv-
able. Additional employment may uot be
available from the agricultural sector ex-
cept from small irrigation large irrigation
and public sector worlks,

You have laid considerable emphasis on
comstruction because of its employment
potential. Correct, but the allocation for
construction is just Rs. 100 crores out of
Rs. 51,000 crores. Then according to
para 7 in page 4, in the terminal year the
additional wage employment that will be
created will be less than the new entrants
into the employment field and the backlog
of unemployment will stil remain, Your
solution is  self-employment.  Correct
but for that we rely on the agricultwal
sector because two-thirds of the enure po-
pulation is in the agricultural sector. So.
sclf-employment must azise there. You say
rightly that land reforms must be impie-
mented for that purpose, so that those per-
som who are employed there may have
the wherewithal to carry on. You also
lay emphasis on handicrafts, villages in-
dustries, animal husbandry etc. You are
going back to the Gandhian philosophy,
quite correctly. We have forgotten him so
far and it is time we remind ourselves
about him. But then, Gandhiji said, ma-
thinery must enter only to augment pro-
duction and not to displace buman labour,
Byt we find that machinery hag entered to
displsce human labour. You want somp.
Is it necessary that Tatas should be

gw to meke fragrant soap? The
mon mun can use tha commion type
soap. Why not Limit soxp industry to
villagesd In large arcas where
fabout cant prodiuce what this

fs

fa

|
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toeds, there machinery has been allowed
to come in, with the result that millions
of persons arc remaining unempioyed as
& heavy load on the shoulder of the na-
tion. The huge human resources which
can be a gold mine remain untapped, sit
ting as a parasite on the shoulders of the
small producing section in this country.

Your strategy 1s 1n regard to the distri-
butive system. 1 do compliment you for
empbasising this. Nobody has got the
right to  appropriate what the society is
producing. Money is given by the banks.
Resources are given by this country and
labour 1s given by the worker. The pro-
duct is a social product and that is for
society. Nobody has the right to appro-
priste 1t. It is not in the producmg area
that socialisation must neccssarily take
place. What is more, 1t is in the distribu-
tive area that socialisation must take
place. Whoever may produce, society
must get a hold on it and distribute it.
The common man must be assured of the
elementary necessities of life to exist. 1 do
not say you have to achieve it by to-
morrow or the day after. This is not a
matter for hustling. Things must be
permitted to proceed. Wheat whole-sale
trade has been faken over and cerain
difficulties have been encountered.

1706 hus,

The positton has got 10 bz assimiluted
and the machinery has to be svolved, Any
attempt by anybody to hustle through
this matter should not be allowed, The
emphasis must be on the distributive
system. At least the commanding beights
of the distributive system must be with
the public sector; if not necessarily the
monopoly, the commanding position must
be with the government. I do compliment
them for emphasising these things.

Now what are the king-pins of the Plaa

December 1973, Secondly, the Plan wants
thy slashing down of the hourious spowd:
ing and reducing the avenues of speading.
Thindly, there should be cnconragament of



127 Approach to

{Shri C. M. Stephen]

Inbour-intensive industries. Fourthly, there
should be expansion of village and small
scale industries. Then there should be
sestructuring of the administrative frameo-
work and strengthening of the public Jis-
tribution systam. These are the king-pins
stated here.

Are we sure that these king-pins can be
achieved? The results are subject to so
many “ifs” and “buts”. If there is land
reform, if the public distribution system
can be made available, if the production
of Juxury goods can be curbed, if labour-
intensive technology is accepted in pe-
ference to others, if expansion of small
and village industrics is allowed, if all
these things are there then the Plan will
succeed. If these things are not there the
strategy of the Plan is such tha: the growth
will be stunted.  Therefore, it is not
enpugh that we state it. According to me
we have to identify the enemies of plan-
ning and we bave to start attacking them.
Whoever is against land reforms or a
public distributive system is an enemy of
the plan. Whoever is in favour ol
luxurious spending is a crimmal and an
enemy of the plan. If any Minister s
issuing a licence against the strategy of
the Plan, he is No. 1 enemy of the plan,
The enemics must be identified. The pro
cess must start with the identification of
the cnemies of the plan. That alone will
give you the proper background for geiting
the plan through. From the Ministry pre-
sided over by my dynamic friend Shri
Mohan Dharia I would expect proposals
for restructuring the sadministrative machi-
nery.

You say that the workers must co-
operate and sacrifice. For whom is the
production? Unless you are sble to
assure that production is for the country
and the common people, the co-operation
of the people will remain & fur cry. Un-
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Hiy wagea are low even when the prices
are moving up; even when the prices of
raw materials are low, the ptices of fnjsh-
ed products are moving up. Whe is mov-
ing it wp? The middle agency moves it
up. This conntry has got u right on that.
Therefore, unless two thiogs are ensured,
firstly the participation of the producing
clement, the worker, no emotional jdenti-
fication by him will be poisible bocause
he will still be feeling, in spite of change
in the political structure, that he is work-
ing for wages only and not by himself and
idenufication will not be possible and,
secondly, the socially produced goods must
become the property of the society.

Here, 1 am reminded of the saying of
Mahatma Gandhi who said, “I ‘am & socia-
list who belioves that any product which
1s produced by more than two men and by
hard labour must remain the nroperty of
the society.” That was the philosophy
Mabatma Gandhi spelt out, The human
labour is g sacred thing. Let not uny
machinery displace the human labour
These fundamentals have been violated by
us and we stand in g particular criss.

Let us go back to the fundamental
philosophy, name the cmomy, start the
batile against the enemy and come to &
cohesive arrangement with different Mins-
trics.  You put it before them “Are you
acoepting it or not? I not, tell it to the
people. And let us proceed with another
Plan. Without this courdination, the Plan
will result in another disillusionment,

May [ say that this Plan will not result
in disillusionment because the Plan as yuch
has before it a very clearly conceived, a
very clearly spelt out, a very clearly
analysed, strategy. Unless this strategy is
acéepted by the whole country and the
different Ministries, it will not sacceed.
Let the Plasning Ministry have some more
decisive deliberations of the matter in
svolving a policy which is agreed to by
different Ministries,

With these words, I support the strategy
spelt out in the Plan. All [ am asking
the implementstion of it. The implemen-

w
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tation has got to be by the people from
top to the bottom, from the top to begin
with and to reach the bottom later.

1 have done and 1 resume my seat.

SHRI PILOO MODY (Godhraj: Mr.
Chairman, Sir, I am one of the encmies
of the Plan. Afler listening to the debate,
1 am convinced that this Plan has more
enemies than friends,

It has been such an unreal debate that
in many ways it reflects a sort of mind
of the people involved in passing judgmert
on a process with which they are totally
alien. Planning takes place somewhere 10
India and still we do not know where. 1
have not seen the inner sanctum serc-
torum of the Plans in this country. H I
have not seen that, I certainly do not
imagine that many pcople in this House,
not to speak of 60 crores of people out-
side, conld have seen this planning pro-
cess. Therefore, what has been said that
there is a total lack of identification of the
people with the planning process in this
country is perhaps a very true thng.

I have been listening of late, not only
to this debate, and 1 really wonder why
such a debate should take polace. What
are the rules and norms which govern the
sort of debate that should take place. We
find that the debate is taking place with
some of us over here trying to analyse
what the Plan has been and some of them
over there. About 60 of them are going
to speak on the Plan, Each one of them
has been given 5-—7 minutes and most of
them steal many more minutes. 1 find
that even the debate to 4 very large
extent represents what the Plan is.

It s a series of disjointed thoughts
collected together and worded out by a
super draftsman. [ can just see Mr. Dhar
giving final touches, the polish, the erudite
phrassology, the articulate structurs that
this thing has. But, as my boa. friend,
Shri Shyamnandan Mishra, mentioned a
litle while ago, the Plan in a very real
sense ix worse than » monster, The reason
why it is worse than a monster is because
1827 LS5
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the monster has no past. But he still has
the hope of future. This Plan has neither
a past nor a future; it is a document in
isolation which is likely to remain in
suspended animation like the Assemblies
of Uttar Pradesh and Andhra Pradesh.
What has been said really wbea I hear
some of the quotations that have been
picked out from history, culture azd
mythology? People just love 10 quote
Gandhi all the time and they uy to justfy
that all the crimes they ave committing in
the name of Plan had something to do
with what Mahatma Gandhi had in mind
about how this country shouid develop. 1
think, this is just a little too much.

There was one member here—I do not
see him—who said that the Plan should
proceed on the basis of whut Mahatma
Gandhi and Vinobha Bhave advocated.
Unfortunately there was a slight Jifierence
of accent. This Plan is very much a
Gandhi Plan and not a Vinobha Plan but
a Gandhi Plan and a baba Plan which
proceeds very much op the basis of a
new phraseology, a new philosophy i.nown
as Maruti socialism. I you find anything
in the Plan which is typical, which is
really a description of the planning process
in India today, it can only be described
as ‘Muaruti socialism’. Of course, } have
always believed that all forms of socialism
are bad—the Kosygin and Brezhaev
variety, the Indrajit Gupta vanety, the
Dangg and 5. M. Banerjee vanety, the
D. P. Dhar and Mohan Dharia variety,
Shrimati Indira Gandhi and Sanjay variety.
Therefore, there is no reason why I should
applaud the Maruti socialism at all. Ab
forms of socialism are bad.  Sociatiem,
quite frankly. is a croked way to a pro-
mised prosperity in the distant future, I

exception I think, 1 ssid this earlier on
also and the professar, I hope, has learnt
them by now. They are high taxes,
prices, shortages and queues for everything
black markets and the bwain deain. There-
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of the spoeches that aie made, but
terms of the common things that the peo-
ple of India are very sorely in need of,
things that we should be thinking about,
not the parameters of planning, how the
upper 30 per cent shouid be lobbed up
to the bottom 30 per cent, who coastitute
the upper 30 per cent, and who constitute
the lower 30 per cent. In any plan, cer-
tain basic needs are to be fulfilled, and
if 1 may spell them out, it is the first
lesson of an economics book....

SHRI S. M. BANERIEE (Kanpur); Why
don't you give 8 rhyme for a kindergar-
ten book?

SHRI PILOO MODY: I mught. 1 want
that, ultimately, you should digest it,

It is food, clothing, shelter, education,
medical care and public transport. This
is all that we have to deal with and I
would hope that for the next 20 years
in this country the plansers, the pseudo-
planners, the Bengali  planners, and the
non-Bengali planners, all of them would
forget everything else and concentrate on
these.

Now, let us seec what the position of
food has been. After all this is more ba-
sic than all your philosophy. And the
position of food has been that i the Jast
few years—I am now talking about the
era of Maruti socialism--in the last eight
years the position of food has been that
the ognsuinption—uitimately food is relat-
ed to the intake of a man....

SHRI DINEN BHATTACHARYYA
(Serampore): Not like you.

SHRT MILOO MODY: Not tike me,
but like you. Therefore, to improve such
miserable spocimens, it is mecessary that
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SHR1 K. S. CHAVDA (Patan): But
Lquor consumption bas incressed)

SHRI PILOO MODY: Don't import
something extramncous into the debate.

Long hive the Scotch wishkey, 1 would
be very happy if every man in this country
would have a drink because it would give
him the requiste calones which he would
not got from his roi and dhal

Take the edible ous. What happened
here? The consumption has gone down by
23 per cent. What about sugar? 17 per
cent down. Last year, we passed  what
we call the century im the import of food-
grains, India has now really the distine-
ton of having imported 100 mmilion ton-
nes of foodgrains by the end of 1972. The
cost of 100 million tonnes of foodgrains
--most of it came free—was Rs. 5,000
crores. You know what we could have
done with Rs, 5000 crores to the rural
arcas in this country? We could have 40
fertiliser factories. We could have supphed
drinking water to  everyone of these
1,52,324 villages n this country which do
not have even a glass of water to drink
after twenty-six years of Independence. A
nation which manufactures locomotives an
acroplancs ang what not, bat cannot pro-
vide drinking water o 1,52,324 villages
m the country. I get thi§ monthly
account from the Ministry year after year
us to what is the number of viliages with-
out drinking water. With this amount we
could bave augmented our food produc-
tion at ieust by another 50 million tonnes.
Instesd of that, we gave it away to the
transport companies We gave it away to
the American farmers, the Cunsdisn fm-
mers, the Australinn farmers. We pre pro-
pared to give everything (o everybody but
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not to pur own farmers because we have
created in this country a eociety im which
you hate Indlans. You bate Indisns be-
causo you hate success. You hate anything
that leads to success, The only value in
your society is the value of being poor.
8o, if you are ignorant, then everybody
will come and embrace you. This is the
valoe nd ethes of your society.

What do you expect? 60 crores of peo-
ple, getting up every morning tired, de-
jected, frustrated, you want them to g0
out and build the nation? You sce the
condition of the College students,  They
come out of the college wandering all the
time what their fature will Le and whe-
ther they will get jobs or not Wheﬂm' he
be a nuclear scientist or biologist or
a photographer, all end up Jltimately as
Bank babus getting a job from a bank
and trying to hang on to it, to the best
of their ability.

This is the sort of socicty you have
planned and produced. You talk  about
planning? You talk sbout unemployment?
What is your performance? The Second
Five Year Plan advertises that at the end
of the Second Five Year Plan there would
be mnine million unemployed. What did
the Third Plan advertise? That by the
end of the Third Plan there would be 12
million unemployed. Who the hell you
are planning for? Are you planning for
human-beings, guinea pigs, dogs, animals,
birds, or really Congressmen? The Second
Plan did not succeed. It was a total flop.
So, in spite of having targeted 12 million
unemployed, you have 15 million. To-
day. you have 3} crores of people un-
employed, by your own statistics, If you
go into the truth, it will be much larger.

Whom the bell are you planning for?
hesrd Mr. Stephen say just now that at
end of the fifth year of the Fifth Plan
fetitious thing, Pifth Plan—we will
huve overcome the inflow into the
unemploymant market by the provision of
jobs, What ridiculous non-sense it is! There
is. 9o hope of ever achieving that. There-
fore, 1 sy, i in the document you have
sald, this year we have nins millions un-
employed, mext year wo will have 8 3/

TLEs
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“mpbyedb I WOIIM hﬂ'e “id, i‘ iﬂ lloW;
it Is sluggish, but it is a certain step in
the right direction and I would have sup-
ported your planning. But when planning
advertises saying that unemployment will
go on increasing, from plan to pian, I
think the time has come to ask cerain
pertinent questions,

I want to know from the Minister aftes
how many Five-year Plans everybody in
India will be unemployed.

Now, what about clothing? The per
capita consumption of clothing has gone
down by 11 per cent. Ars you aware of
that? Do 1 se¢ any less material on you
than you are used to in the past? I know
that the material T wear will go on in-
creasing but at lcast on you it should stop.
I am not involved in the planning pro-
cess as you are. So, as far as clothing
is concerned, the per capita consumption
of cloth {s going down.

What about sheiter, that is, housing?
Housing is almost unheard of in this coun-
try. The only housing that has been dope
in this country is by speculators. I would
pin the Padma Bhushan on all of them
although I dislike their black-marketing,
their cheating, I dislike their speculation.
But one thing we should say that, but for
the speculators who built these buildings in
Bombay, Calcutta and other urban areas
the people would have been stranded on
the streets. Government could not provide
these housing facilities, But .hey had the
encrgy, the virility the vitality and the po-
tentiality 10 build these things. These peo-
ple should have been harpessed by he
Government to build good houses, social
bouses, houses with a social conscience,
if 1 were to use your own phrascology.
In spite of the Jaws and the tax strugture
and various difficulties, they have dope
that. What have you done? You caonot
even compare yourself with these specula-
tors. You are worse than that.

Then, what about Bducstion? We all
know, BEducational stendards have dropped.
We find education which is socially unre-
iated to the needs of the country, to the
needs of development, even of the science
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and technology that we already possess
in our country, not to speak of the science
and techmology which exist in the West
and which the Soviet Union is buying from
the USA right now. Only a few years
ago there were only 20 croves of illiterates.
Today there are 35 crores of illiterates.
And therefore, I would like to ask the
Planning Minister. How long will it take
before the whole country becomes illite-
rate?

You talk about medical care. I'he only
major step that has been taken in the
realm of medicines in this country bas
been the D.D.T. It was invented some-
where and was imported and indiscrimina-
tely spread all over the place, mcieasing
the longevity of people, saving millions
from dying from malaria, including many
over here, and I don’t think they will
get malaria any more. But nevertheless
this is the only significant health mea-
sure that has been taken, because, if you
just look at the figures, about the further
allocation made in this behalf, you will
find, it is woefully inadequate.

Now, as for Public Transport, we have
pot even heard of this thing I do not know
of any significant scheme for Public
Transport in this country.

Nobody can imagine a society wanting
to grow by talking in terms of an outiay
of Rs, 51,000 crores m a Plan, They have
not heard of what a public transport is.
They have been fiddling about the wnder-
ground railways in Calcutta, God knows
for how many years more it will take?
There are some urban areas which re-
quire some sort of public transport. ‘What
is happening here? You would have heard
of DESU, DUSU, and what not which are
occasionsily burnt by the students because,
that is all, one can do with that junk that
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Now I come to.the guestion of peverty.
After all, we bave 1o work within the
spheres of plan activitics, Now let us see
the end-resuits of 'what you bad been do-
ing. In the year 1066 when Shrimati Indira
Gendhi of garid! hetao fame came 10
power, two out of four Indiang were
below the poverty line, This ‘was the posi-
tion under her garibi hatno programme.
Now she talks about higher prices and
so on. Talking about poverty, eradication
of the same i3 pot 3 dificult matter, It
may be a total secret to those who are
adwecating the garibi hatao. But, if you
shed the slogan of ‘garibi hatao’ then po-
vorty can be eliminated By distribution
of wealth I say you will amly distribute
poverty. You may ask any student who is
15 years old. He will tell you that distri-
bution of wealth will not eradicate po-
verty. There are some simple methods for
eradicating poverty. You can, for instance,
distribute the work that will eradicate po-
verty; for instance, you can mahke uxe of
science ‘and technology which will eradi-
cate poverty. In fact, poverty can be era-
dicated by making a man productive. I
do not know of any other method by
which poverty can be eradicated. 1 shall
wive you one example. I ghall explain it
to many of these people who have not
yet grasped it. That iz this. If a man is
given & phaura he cam dig up 100 cubic
feel of carth; if you can give him a tool
and st enough knowledge and ynder-
standing to be able to mmintain and utilise
that tool, by virture of it, he can double
the daily wage from Re 4 1o 8. This
is the direction im which poverty can
be elimisated. If you were to look over
the population in a demographic move-
ment in the world over, you will come to
this conclusion. Take for instance U.S.A.
In 1900, a majority was involved in agri-
cutture fabour; in 1940, a majority of
themr was fnvelved in the indostoial Ja-
bour; but, by 1960, a single largest group
was involved in munagement and serviee.
But, by 1980, they will form a sasjority
of the populstion of the USA. Here you

have an example which wap not created
through Five Year Plan. This is a country
which s difting deelf -up with it boot
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sitaps incroasing the levels of productivity
of its population as it goes up to a scale
of prosperity and higher standards of liv-
ing. Mas it been done here? This is a
simple method by which poverty can be
eradicated—not throngh a Plan,

Here we only hear the speeches of the
Mivister. Look at the way by which this
massive document is produced, There is
not a single line in this document by
which poverty could be eliminated. This
document speaks about ‘garibi hatao’. What
is the credibility of this Government?
That does not even grasp the simple con-
cept of how to build a nation. They have
demonstrated how they cap ruin a nation.
Let me give them one little inkling cn
how a nation can be built. You cen only
build a nation on buman aspiration.

AN HON. MEMBER: By rcading The
March of the Nation.

SHRI PILOO MODY: If peaple would
have it that way, then 1 would say that
you cammot build a nation unless you
read The March of the Nation. How do
you build a nation? You build a nation
by building human aspiration. not by
destroying the hopes of men but by build-
ing human aspirations. You want people
to bounce out, you want people to go
out and conquer the whole world. You
want people to think that theie are no
ceilings on their capacity to grow, except
those imposed by their own capability
and their desire and energy for work. This
is the sort of attitude that you h-ve to
engender in the people.

It is human aspirations that have built
these societies, not  planning processes.
The word ‘plamning’ belongs to people
who bave ideas, courage and the -pergy
to back them up, not to people who
higgle-haggle with statistics and go on
saying that for (hree more years, let us
take something from here and put it
thare. This is not how nations are built.

How have the great nations of the world
been built up? They have been built up
purely by human aspirations. T shall ¢ell
you the most patent exampls, and that
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is France. France was the sickest coun-
try in Europe. Nothing in France ever
worhed. The economy was dead, the
people were dead, and :ven the popula-
tion was going down. The administra-
tive services did not function. The only
thing that ever moved was thc povern-
ment, and the government changed cvery
two weeks or three weeks. Thiz was
how France worked tiil De Gaulle came
along. De Gaulle said ‘Don't be silly.
You are not just a bunch of French peo-
ple, but you are French people de grande’.
Then, he produces a fire cracker and
bursts it in the Sahara desert, and imme-
diately every Frenchman wakks on six
feet of air and his chhati goes up, and
everyone then says that the French ecc-
nomy shoots up, and everybody starts
talking about the French miracle, making
it the most spectacular miracle in reent
history, more spectacular than the Ger-
man or lwlian or the Spanish or the
Japanese miracle. How did it happen?
The arrangement was the same, it took
place with the same administrative ser-
vices, the same judiciary, the same eco-
nomy and the same resources, and every-
thing the same. Tt was just that pride
that de Gaullc gave to  Freuchmen in
being Frenchmen.

So, it is human aspirations that wall
build up society, not these niggardly plann-
ing processes that you have accepted. Ulti-
mately, you have problems of unemploy-
ment, the problems of price-rise, the
problems of cducation and the problems
of poverty. All this requires bold think-
ing and not the niggardly approach that
1 have been hearing over here. What my
hon. friend Shri Stepben who bas studied
his documents very well would say is that
this document is based on g bunch of
‘ifs’.  But even if it was a bunch of “Buts’
it would not have made any difference.
You can implement all your ‘ifs" bup 1t
will not make any difference, uniess you
can make human beings in India think
that they have a stake m this county, that
they have a future in this country and
that this country appreciates honesty, hard
work and prudence and detests very much
crookedness. corruption e, Unless you
create those values for yonr society, you



SHRy K. P. UNNIKRISHNAN: An
illusory Opposition leader bke Shri Piloo
Mody.

MR. CHATRMAN: I think we have
not heard any lady Member up till pow
So, I shall now call upon Shrimati Savitri

to speak. Let us hear the lady'
t of view.
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“We will not allow plan to die; the core
sector will be kept intact.”
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UERE R CEEL R ECCE
a7 & yrarwar § @ fow ol
& AQE W AT T At o
Y W ¥ @ 34 g oA
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fawd W e ¥ §, afer st wiv
ot oge & v oy § I Wt ww
sl sy %% ) o s A Ty
¥ wrea® Wi § o # o qredt
don ¥ P & A g W
# ww & wTeTa § T8 A R e
farwre ot wr wwgT faar

MR. CHAIRMAN: Shri Ags.

PROF. MADHU DANDAVATL (Rajp
pur): Sir, I want a clarification. | under-
stid that this disvussion is goisg to apll
over to the next Sessicn, in thal  case,
wounld the speskemns be called in the same
order listed here?

MR. CHAIRMAN: Natuxsily.

SHRI SYED AHMED AGA (Buwra-
mmla): If it is going o bo continued the
next Session, I can as woll speak then,

MR. CHAIRMAN, He wun slart now

SHRI SYED AHMED AGA. M
Chairman, I am grateful 10 yoa for giv-
g me an  opportumity to take pan n

MR. CHAIRMAN, He may conunue
his speech when this subject is taken up
the next Session

17.56 hes.

STATEMENT RE. DOCTORS' STRIKE
IN DELHI AND BOMBAY

THE MINISTER OF HEALTH AND
FAMILY PLANNING (SHRI R. K.
KHADILKAR): Mr. Chairman, the bon.
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Efforts 10 sottic this strike have noi suc-
ceoded so far Ths junior doctors of
Delhi consisting of interns, house surgeans,
registeags and post-graduates held a mect-
ing omr the 2nd September, 1973 in the
Sufdariung Hospital and passed a resolu-
don in which, among other things, they
have decaded o observe 4 token strike
for 48 hours commencing from 8 a.m.
on the 5th September 1973, that 15, today.
This strike 1s entrely m sympathy with
the demands of the jumor ductors of
Maharashira and there 13 no local demand
linked up with the same. Fhis resolution
Jemands the mmediate reinstatement of
all the vicumised doctors of Mabarashtra,
unconditional withdrawal of all charges
against those doctors, immediately settle-
ment of ssues in a peaceful manoer, cos-
demnation of the alleged alrocities com-
mitted on the doctors of Mabarashtra
and & request for ntervention by the
Prime Minister.

Consciquent to this potice the junior
doctors working in the diferent hospitels
of Delbi have gone on swile this morn-
mg. 1 will just briefly state the position
1n cach hospital

Ia the All Incha imstriuty of Medical
Sciences ihe  normal intabe of  patiems,
even emergency and outdoor, is maintam-
ed

In the OSafdarjung Hospital there »
always @ great rush. The nunber of
out-patients attended to cach day in that
hospital is 2,500. The bed strength i
1,220 and another 5 were admitted, mak-
g a towl of 1,245. The discharge ¢l
the mormng 18 340. There are 30 wards.

18.00 hrs.

PROF. MADHU DANDAVATE (Raia-
pur): Onc request to you, After the
statement 1s completed, according o your
usual procedure, don't declarc that the
House stands adjourned. We would like
o have some clarifications.

MR. CHAIRMAN: Aler the statememg
there is no question of clarification.

SHRI R. K. KHADILXAR: I can
point out the conditions in  Saldariung



